Details of Pending Cases

484. SH. VARUN CHOUDHRY, M.L.A.: Will the Chief Minister be pleased to state the department wise and datewise details of
cases pending with the State Vigilance Bureau as on date?

MANOHAR LAL, CHIEF MINISTER, HARYANA

Sir,

175 FIRs are pending in the State Vigilance Bureau as on 30 November 2021. A statement is laid on the table of the
House.



Unstarred Question No. 484

State Vigilance Bureau, Haryana.
List of under investigation cases (Department & Date-Wise)

Sr. Name of Department No. of Sr. Name of Department No. of
No. Cases No. Cases
1. Agriculture 3 22. | lIrrigation 1
2. Cooperation 6 23. | Justice and Administration ]
3. Development and Panchayats 9 24. | Land records and Chakbandi 3
4. Education 7 25. | Medical Education 1
5. Excise and Taxation 5 26. | Non-Departmental 6
6. Finance 1 27. | Panchayati Rqj 2
/. Fire 1 28. | Police 19
8. Fisheries 1 29. | Political &Parliamentary Affairs 6
9. Food, Civil Supplies and Consumers Affairs 6 30. | Power 8
10. Forest 2 31. | Prosecution 2
11. HAFED 1 32. | Public Health 5
12. Haryana Backward Classes & Economically Weaker 1 33. | PWD (B&R) 2

Sections Welfare
13. Haryana Staff Selection Commission 3 34. | Revenue and Disaster Management 23
14. Haryana State Agricultural Marketing Board 1 35. | Scheduled Castes and Backward Classes 6
Welfare
15. Haryana Urdu Academy 1 36. | Social Welfare |
16. Health 8 37. | Sports and Youth Affairs ]
17. Home Guards 2 38. | Town and Country Planning 1
18. Housing Board 2 39. | Transport 3
19. HPSC 2 40. | Urban Local Bodies 16
20. HSIIDC 1 41. | Waqgf Board 1
21. HSVP 4 Total 175




List of under investigation cases (Department-Wise)

Sr.

No.

Case FIR No. & PS, SVB

Against

Allegation

Present Status

Name of
Department

15 Dated 27.08.2019 u/s 406, 420, 467, 468,
471, 120B, IPC and 13 (1)d, P.C. Act,
PS/SVB/Karnal. Registered on Enq. No. 09
dated 13.11.2018, Panipat vide Govt office
memo No. 66/54/18-3Vig-ll dated
29.07.2019

1. Vinit Kumar, AAE and Farmers
Welfare Department, Panipat.

2. Vishwapal JE O/o, AAE,
Agriculture and Farmers Welfare
Department, Panipat,

3. Shamim Ahmed R/o Panipat and
20 other farmers.

Causing loss to the Govt. of Rs.
13,50,000/-by giving illegal benefits
of subsidy Rs. 50,000/- per person by
making the fake bills of power tiller.

The
investigation
is under
progress.

Agriculture

09 dated 05.12.20192 Under Section 7 PC
Act & 120-B I.P.C., Police Station State
Vigilance Bureau Ambala.

Shubham, Chowkidar and  Dr.
Praveen Joshi, Office of Quality
Control Inspector Deputy Director,
Agriculture Department, Ambala

Trapped redhanded while
accepting bribe of Rs. 5000/- in lieu
of filing the show cause nofice given
to the complainant Mohit.

The
investigation
is under
progress.

Agriculture

09 Dated 24.12.2020 u/s 7 PC Act PS/SVB,
Karnal.

Registered on complaint of Sh. Satish $/o
Sh. Niranjan Das R/o Ward No. 05,
Assandh, Distt. Karnal

Jagdish  Malik, A.AE  Agriculture
Department, Karnal and Kulbir, ADO,
Agriculture Department Karnal.

Regarding demand of Rs. 1.5 Lac
from the complainant in lieu of
passing the file Agriculture
equipment subsidy.

The
investigation
is under
progress.

Agriculture

49 Dated 17.10.2013 u/s 420, 467, 468, 471,
120-B IPS and 13(1)d .P.C. Act PS/ SVB/
Hisar. Registered on Enqg. No. 03 dated
16.11.2011, Jind vide Govt. office memo
No. 65/24/2011-5Vig | dated 13.09.2013

Ram Niwas, Manager, PAX, Radhana
District Jind and others.

Loss to the Govt. in connivance of
the officials with farmers by giving
benefit to the farmers by showing
land less than 5 acres in the Mafi
Yojna.

The
investigation
is under
progress.

Cooperation

14 dated 11.11.2013 Under Section 409,

Ramdia Clerk Kuldeep Secretary and

Embezziement of money from

The

Cooperation
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420 |.P.C., Police Station State Vigilance Hardev Singh Secretary Cooperative | Central Cooperative Bank through | investigation
Bureau Ambala. Society Saunti District Ambala. fake checks/records. is under
Registered on Enquiry No. 34 dated progress.
23.10.2008 Ambala vide Govt. order No.
65/12/2008-5Vig(l) dated 09.10.2013.
03 dated 02.05.2018 Under Section 13 (1) Heera Singh Yadav S/o Ram Singh, Ex | The case has been registered on | The Cooperation
PC Act and Section 10?2 I.P.C., Police Secretary, The Pipli Primary Agriculture | outcome of enquiry number 2/15 | investigation
Station State Vigilance Bureau Ambala. and Cooperative Society Ltd. Pipli | Kurukshetra, the accused Heera |isunder
Registered on Enquiry No. 02 dated District Kurukshetra Hall Retired Singh, regarding acquiring property | progress.
02.09.2015 Kurukshetra vide Govt. order worth Rs 6,02,61,989/-
No. 65/45/2015-5Vig(l) dated 03.04.2018. disproportionate to known sources
of income.
178 dated 28.10.2018 Under Section 406, Unknown Person and Officers/officials, | Unknown person caused loss to the | The Cooperation
420 1.P.C., Police Station Titram Distt. Sugar Mill, Kaithal Sugar Mill Kaithal by manipulating | investigation
Kaithal. weighting scale using unknown | is under
Transferred to this Bureau vide Govt. order electric device. progress.
No. 65/40/2018-5Vig(l) dated 23.01.2019.
113 dated 04.03.2019 u/s 420,120B, 466, | Officers/Officials, Central Co- | Iregularities in sanctioning of the | The Cooperation
467, 468, 471 IPC & 13(2), 13(1) PC Act, PS- | Operative Bank, Fatehabad & others. | Loan without appropriate approval | investigation
City, Fatehabad. of competent authority of the bank. | is under
Transferred to SVB vide Govt. office memo progress.
No. 65/08/2018-5Vig-1 dated 30.10.2019.
02 Dated 10.02.2020 u/s 120B, 201,218 | 1. Bhanwar Singh Chauhan Chief | During surprise inspection was | The Cooperation
A466,477-A IPC & 13(1)(c), 13(1)(d) P.C. Chemist, (now Retd.) conducted in sugar godowns by the | investigation
Act PS/SVB/RTK 2. Balbir Singh Hooda Deputy Chief | Managing Director of Sugar Mills | is under
Registered on Enquiry No. 03 dated Chemist, Ranbir Singh Laboratory | Sonipat in 2013-14, 478 bags were | progress.

27.06.2014, Sonipat. Vide Govt. office
memo No. 65/11/2016-5Vig.l dated
06.01.2020.

Incharge,

3. Hoshiar Singh Kundu Sugar Mills
Manager,

4. Ram Singh Assistant Godown
Keeper,

5. Ashok Puri, Clerk
6. SurajBhan, Clerk
7. Balbir Singh, Clerk

found more than the records of
sugar and necessary documents
were also found missing from the
register of sweet department.




8. Ram Phal, Clerk.

10 | 11 dated 27.07.2018 u/s 447,448, 120B.IPC, | D.N.Taneja, MD, of TDI Co.Pvt. Lid., | TDI Company in connivance with | The Development &
PS/SVB,Rohtak. Sonipat , officers/officials O/o BDPO | BDPO Sonepat , employees/ officers, | investigation | Panchayats
Registered on Enquiry No. 02 dated | Sonipat and others. Panchayati encroached 13218 Sq. | is under
16.05.2017, Sonipat. Vide Govt. office yd. of land of village Panchayat | progress.
memo No. 61/22/2017-2 Vig.(ll) dated 23- aterna and illegally constructed
07-2018. buildings est. on 16,740 Sq. yds of the

Panchayat land vilage Nangal
Kalan.

11 15 Dated 18.12.2018 U/s 409,420, 120B, IPS | 1. Atar Singh Sarpanch, Gram | Regarding embezzlement by | The Development &
and 13(1)c OP.C. Act, PS/SVB, Rohtak. Panchayat Saiyakhedaq, | showing the payment of bogus | investigation | Panchayats
Registered on Enquiry No. 04 dated Gannaur, electricity bills from Panchayat fund | is under
12.04.2018, Sonipat. Vide Govt. office | 2. Ashu Contractor  S/o Shri | by stealing electricity and running | progress.
memo No. 61/13/2018-2 Vig.(ll) dated 27- Ramdhari resident of vilage Ahir | the tube wells installed in the Gram
11-2018. Majra Hall, B.S.T. Colony, | Panchayat.

Gannaur, Sonepat.

12 | 11 Dated 01.08.2018 u/s 409, 420, 467, 468, | Ashok  Kumar  Executive  Officer | Purchase of solar lights and street | The Development
471, 120-B IPS and 13(1)d P.C. Act | Panchayat Samiti/BDPO, Karnal etc. lights by preparing forged bills in | investigation | and Panchayats
PS/SVB/KNL. connivance with each other’'s and | is under
Registered on Enq. No. 06 dated causing loss of amount of  Rs. | progress.

19.02.2018 Karnal vide Govi. memo No. 12,16,000/- to the Govt.
61/120/2017-2Vig Il dated 23.07.2018.

13 |03 Dated 05.02.2020 u/s 409 IPC and | Naresh Kumar, Sarpanch, R/o village | Regarding embezzlement of | The Development
13(1)c, PC Act PS/SVB/KNL. Dharamgarh block, Matlauda District, | Panchyati Fund worth Rs. 2,45,914 /- | investigation | and Panchayats
Registered on Enq. No. 02 dated | Panipat and others. in purchasing of material. is under
25.11.2014 Panipat vide Govt. office progress.
memo No. 61/74/2014-2Vig-ll dated
03.01.2020.

14 | 01 Dated 12.01.2021 U/S 13(1) 13(2) P.C. | Nihal Singh, Patwari, O/o the Block | Making disproportionate assets by | The Development
Act PS/SVB/Karnal Registered on Enq. No. | Development and Panchayat Officer, | misusing his power/post. investigation | and Panchayats
06 dated 07.12.2014, Karnal. Vide Govt. | Chidhav Mor, Karnal. is under
office memo No. 61/23/2017-2 Vig-ll progress.
dated 15.12.2020.

15 |09 dated 06.10.2021u/s 7 PC Act, | Manoj Pal, Gram Sachiv O/o BDPO. | Regarding demand of Rs. 80,000/- | The Development
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PS/SVB/Hisar on complaint of Sh. Gavurav | Office, Bhiwani. as bribe from complainant in lieu to | investigation | and Panchayats
r/o Village Dhana Ladanpur, Distt. Bhiwani. show the 212 yards of land again in | is under

the name of his father which was | progress.

shown by the government in the

share of Panchayart.

16 | 16 dated 12.11.2021 u/s 420, 1208, IPC 1. Bir Singh the then Sarpanch S/o | Regarding embezzlement/ wrongful | The Development
PS/SVB/GGM Pyare Lal, R/o H.No. 1084 | allotment of Panchayati land of | investigation | and Panchayats
(Registered on enquiry No. 06 dated Palam Vihar Gurugram vilage Bajgheda district Gurugram | is under
19.07.2018, Gurugram vide memo No. 2. Shri Rishirosh S/o Pyare Lal R/o | by Sarpanch Bir Singh to his brother | progress.
61/29/18-2V(ll) dated 11.10.2021) vilage Bajgheda district | Rishirosh in the guise of allotment to

Gurugram education frust in the year 2002-
3. Mrs. Renuka Mishra, Shankar | 2007.

Shiksha Yatna Trust D. 6/25

Basant Vihar New Delhi
4. Prakash Agarwal R/o Aggarwal

Shankar Shiksha Yatna Trust D.

6/25 Basant Vihar New Delhi

17 | 02 dated 15.05.2019 u/s 409,420,467, 468, 1. Ashok Kumar, Former Sarpanch, | Loss to the Govt. by using | The Development
471, 120B IPC PS/SVB/Ambala. G/P Mathana Kurukshetra substandard material  in  the | investigation | and Panchyats
Registered on Enq. No. 02 dated 2. Dharampal JE construction works in connivance | is under
26.11.2014, KKR vide Govt. office memo | 3. Ishwar Singh JE Panchayati Raqj, | with each other in Village Mathana, | progress.

No. 61/54/2014-2 Vig-ll dated 10.04.2019 Kurukshetra Kurukshetra.
4. Ajmer Singh JE Panchayati Raj,
Kurukshetra 5.Narata Raom JE
Panchayati Raj, Kurukshetra

18 | 03 dated 16.05.2019 Under Section Rakesh Kumar, Ex. Sarpanch, Gram | Regarding embezzlement of | The Development
13(2),13(1)D ,13 (1)C PC Act & 409, 420, Panchayat, Kanwala and others Panchayat fund amounting to Rs | investigation | and Panchyats
467, 468, 471 |.P.C., Police Station State 37.11,503/- by using substandard | is under
Vigilance Bureau Ambala. construction material  in  the | progress.

Registered on Enquiry No. 03 dated
21.04.2016 Ambala vide Govt. order No.
61/30/2014-2Vig(ll) dated 09.04.2019.

development works of the village in

connivance with the
officers/employees of the Block
Development and Panchayat




Officer, Ambala.

19 | 17 Dated 25.04.2016 u/s 420, 467, 468, 471, | Director Arya Senior Secondary | To issue the fake experience | The Education
120B IPC, PS/SVB/KNL. School, Nissing, Karnal, and other 4 | certificate to the 83 PGTs selected | investigation
Registered vide Govt. office memo No. | schools, Directors and 57 Candidates. | candidates. is under
63/103/2015-1Vig Il dated 19.11.2015 progress.
20 | 24 dated 29.04.2016 u/s 420, 467, 468, 471, | Officers/Officials of Education | Regarding issuance  of  fake | The Education
and 120 B IPC, PS/SVB/Hisar. Registered on | Department and Director PDM School | experience certificates to  the | investigation
Govi. memo No. 63/103/15-1VIl dated | Durjanpur and others. candidates of PGT teachers posts | is under
19.11.2015. from the Management/Principal | progress.
P.D.M. School, Durjanpur District
Bhiwani.
21 | 05 dated 04.05.2016 Under Section 420, 1. Vinay Kaur D/o Shri Roshanlal | The case was registered on the basis | The Education
467, 468, 471 120-B I.P.C., Police Station resident of vilage Udaipur | of the inquiry, the committee found | investigation
State Vigilance Bureau Ambala. district Ambala. the teaching experience certificate | is under
Registered on complaint vide Govt. order 2. Meenakshi D/o Shri Harish | of these candidates to be wrongly | progress.
No. 63/103/2015-1Vig(ll) dated Chandra M.No.356 Sunder | issued without any reason and
19.11.2015. Nagar Hisar. without proof.

3. Parvinder Kaur daughter Vishan
Singh M. No. 166 Sec-1, Jail
Land Ambala.

4. Jaipreet Kaur Wife of Sunil
Kumar M.No. 1298 P Sec-4 Part-
2 Urban Estate Kurukshetra.

5. Davinder Kaur D/o Sant Singh
M.N0.699/12 Guru Arjanpura,
Manav Chowk Ambala.

6. Gurukirat Kaur D/o Sarwan
Singh M.No. 247/3 Fort Sikha
Sikh Fort Shahbad Markanda

7. Lakhwinder Singh, S/o Shri
Kirpal Singh, resident of village
Padlu, Post Office Rawa and
Shahbad Markanda.

8. Principal Brahma Janta Senior
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M. School Mati Nagar Ambala

City.
9. Principal Senior Mr. School
Babain.
22 |01 Dated 10.01.18 u/s 7/ 13 PC Act|Himayu Kabir, Executive Principal, | Trapped Red Handed  while | The Education
PS/SVB/GGM Government Senior Secondary | accepting the bribe of Rs. 100000/- | investigation
School, Village Singar, District Mewat. | from Idrish Khan, in lieu of getting | is under
the amount of Rs. 37,65,000/- IDBI | progress.
Bank Punhana for construction of
ten rooms in school.
23 | 08 dated 01.08.2018 Under Section 409, NIILM university In NILM university Kaithal Rs. | The Education
420, 467, 468, 471 120-B I.P.C., Police 17,42,886/- of SC students | investigation
Station State Vigilance Bureau Ambala. scholarship amount was embezzled | is under
Registered on Enquiry No. 05 dated by sharing fake admission of | progress.
15.09.2017 Kaithal vide Govt. order No. students.
63/50/2017-1Vig(l) dated 01.08.2018.
24 | 18 dated 01.08.2018 u/s 7, 13 PC Act, | Sanjay Kumar, Clerk, Education | Trapped red handed while | The Education
PS/SVB/Hisar. Department Hisar. accepting a bribe of Rs.40,000/- | investigation
from the complainant in lieu of |isunder
appointment of Class IV on D.C. rate | progress.
in Education Department.
25 | 06 Dated 06.09.2021 u/s 7 PC Act Ramesh Kumar Principal, Government | Trapped red handed while The Education
PS/SVB/GGM Senior Secondary School, Subahedi | accepting the bribe Rs. 1500/- from | investigation
Tawadu District Nuh. Sakir Husain, R/0 Village Mohdamka, | is under
Hathin District Palwal in lieu of progress.
enrolling his son in 6th class in
Government Senior Secondary
School, Subahedi Tauru.
26 | 10 dated 25.07.2018 u/s 7.8,13 P.C.Act | Sanjay Sharma Sales Tax Inspector, | Trapped Anil Sharma red handed | The Excise and
and 1208, IPC, PS/SVB/RTK Jhajjar, Dalal Anil Sharma and Dalal | while accepting illegal bribe money | investigation | Taxation
Sunil, Bahadurgarh, Jhajjar. Rs. 1,00,000/- from the complainant | is under
Sajjan SinghKaler, Owner M/s JVG | progress.

Super Cargo Services Ltd. Khanna
Market Delhi in lieu of releasing the




fruck.

27 | 14 Dated 04.10.2018 u/s 406, 467, 468, 471, | Mr.  Pawan  Kumar, Sales Tax | To loss the Govt. of crores of rupees | The Excise and
120B IPC and 13 (1)d PC Act| Commissioner, Panipat and others. in connivance of each other by | investigation | Taxation
PS/SVB/Karnal giving illegal benefits to the alleged | is under
Registered on Enq. No. 03 dated firms. progress.

01.04.2013, Panipat. Vide Govt office
memo No. 33/47/2013-3Vig-l dated
23.08.2018.

28 | 07 Dated 26.08.2019 u/s 192,193,451,466 | VK. Shastri ETO Sonepat now DETC | After transfer, tampered with the | The Excise and
IPC, PS/SVB/RTK, Fatehabad. assessment register of G.N.V Brothers | investigation | Taxation
Registered on Enquiry No. 16 dated Pvt. Ltd.,Kundli, Sonipat on holiday. | is under
10.09.2018, Sonipat. Vide Govt. office progress.
memo No. 33/26/2019-3Vig.l dated
23.07.2019.

29 | 11 Dated 14.10.2021 u/s 7 P.C. Act Kuldeep Sharma Inspector, Taxation Trapped red handed while The Excise and
PS/SVB/GGM Department, Narnaul accepting the bribe Rs. 1000/- from | investigation | Taxation

Dhiraj Kumar, Village Dhani Kojinda, | is under
Mahendergarh in lieu of uploading progress.
the GST number of the wife of

Dheeraj Kumar.

30 | 15Dated 12.11.2021 u/s 7 PC Act Pradeep Kumar, Data Entry Operator | Trapped red handed while | The Excise and

PS/SVB/GGM (outsource part-ll), O/o Excise and | accepting the bribe Rs. 5000/- from | investigation | Taxation
Taxation Department Gurugram. Sarvan  Kumar R/o  Sector-15, | is under
Gurugram in lieu of re-verification of | progress.
GST No. of complainants firm.

31 | 78 dated 04.03.2019 u/s 406, 420, 34 IPC, | Vikas Bansal, Director, BTP Guru | To fransfer DBT of Rs. 15,000/- in | The Finance
PS- Bhuna Distt. Fatehabad. Transferred to | Dronacharya, Bhuna & | account of Director VTP | investigation
SVB vide ACS/Home office memo | Officers/Officials, OBC Bank, Bhuna. Gurudronacharya Bhuna without | is under
No.6/7/2019-1HG-2 dated 04.11.2020. complainant’s knowledge under the | progress.

National Skill Development Scheme
run by the Govt.

32 | 6 Dated 28.12.2018 under Sections 406, | Harish Moudgil, the then Fire Officer, | The accused caused a loss of | The Fire
409, 420, 467, 468, 471, 120B IPS and 13(1) | Hanuman Chand Sihag, the then Fire | 14,03,025/- to the Government by | investigation
D.P.C. Act 1988 Police Station State | Officer and the firm doing the | wrong fabrication of the vehicles. is under
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Vigilance Bureau, Panchkula. fabrication of fire tenders, M/s progress.
Registered on Enquiry No. 2 dated | Ambala Kot/Coach Builders, Ambala
08.02.2013 Panchkula vide Govt. order No. | City and M/s Tikon Hyderabad, 7-78,
52/11/2010-2Vig(ll) dated 03.12.2018. Plot No.0136/B0, SBO, Co0-O Industrial
Estate, Bola Ram, District Medak,
Hyderabad.

33 | 02 Dated 23.06.2020 under Section 197, 1. Vinayaka Mission, University Salem | To got the Master of Sciences | The Fisheries
198, 420, 511, 120B IPC, Police Station Tamil Nadu. Zoology degree without obtaining | investigation
State Vigilance Bureau, Panchkula. 2. 1LAS.E Deemed University, Sardar | permission and leave from the |isunder
Registered on Enquiry No. 16 dated Shahar, Rajsthan. department. progress.

08.10.2015 Panchkula vide Govt. order No. | 3. Dharmendra Singh, the then
67/06/2015-2Vig(ll) dated 19.06.2020. Fisheries Officer, Fisheries and
others.

34 | 10 dated 16.04.2012 u/s 409, 420, 467,468, 1. Rajesh Kumar Clerk Confed | Aleged persons colluded to sell | The Food, Civil
471,120B IPC PS/SVB/Hisar. Registered on Deptt. Hansi. kerosene oil and wheat of BPL |investigation | Supplies &
the order of Ld. Court of ADSJ, Hisar dated 2. Padam Singh A.F.S.O. Ration card holder in the market. is under Consumer Affairs
18.10.2011. 3. Sunil Kumar, Depot Holder and progress.

others.

35 | 84 dated 30.01.2015 u/s 409, 420, 463, 465, | Padam Singh, (Retired) Assistant, Food | Inconnivance with the contractors, | The Food, Civil
467, 468, 471, 148, 149, 204, 120B IPC PS- | and Supplies Department, Hansi, Distt. | prepared fake bills of the ration | investigation | Supplies &
Hansi, Distt. Hisar. Transferred vide the | Hisar and others depot holders and doing corruption | is under Consumer Affairs
Govt. office memo No. 55/13/12-3Vig-Il by selling wheat in the market price. | progress.
dated 08.12.2017.

36 | 28 dated 21.07.2015 u/s 409, 420, 467, 468, | Officers/Official, Food and Supplies | Officers/Officials, Food and Supplies | The Food, Civil
471, 204, 120 B IPC& 13(1)d PC Act, | Department Hansi, Distt. Hisar & | Department, Hansi in connivance | investigation | Supplies &
PS/SVB/Hisar. Registered on Enquiry No. 10 | others. with Depot Holders of Block Hansi | is under Consumer Affairs
dated 06.09.2021, Hisar vide Govt. office prepared bogus Ration Card and | progress.
memo No.55/13/12-3Vig-lI dated sold wheat, Sugar and kerosene in
12.06.2015. the open market.

37 | 04 dated 06.07.2018 under Section 175, Kulwant Singh S/o Joginder Singh | Kulwant Singh S/o Joginder Singh | The Food, Civil
192, 193, 201, 204, 218, 409, 120B IPS and depot holder, and Ram Singh S/o | Depot Holder, and Ram Singh S/o | investigation | Supplies
13(1) C.P.C. Act 1988 Police Station State | Nandaram, helper vilage Ramgarh | Nandaram, through the helper, | is under &Consumer
Vigilance Bureau, Panchkula. Maijra district Yamunanagar. regarding disturbances in  the | progress. Affairs
Registered on Enquiry No. 1 dated distribution of government ration

10




09.02.2017, Yamunanagar vide Govt. and destruction of government
order No. 55/5/2017-3Vig(ll) dated records.
07.06.2018.
38 | 08 Dated 22.09.2020 u/s 7 PC Act and 384 | Jai Bhagwan Deepon Holder Village | Trapped red handed while | The Food, Civil
IPC, PS/SVB/RTK Titauli and N. Ravikant Office Food | accepting illegal bribe Rs. 5,000/- | investigation | Supplies and
and Supplies Department Rohtak from complainant by threatening to | is under Consumer Affairs
cancel his depot. progress.
39 | 07 Dated 03.03.16 u/s 7/ 13 PC Act & Inspector Irsad, Food and Supply | Accused Kidnapped the | The Food, Civil
323,365, 201,506, 34 IPC PS/SVB/GGM. Department  Nuh District  Mewat, | complainant Asgar Hussain and took | investigation | Supplies and
Mubarik and Sajid S/o Hakam resident | him in a car and beat him on |isunder Consumers
Khori Kala Tawadu suspicion of Vigilance Raid and | progress. Affairs
destroyed the bribe amount of Rs.
4,500/-
40 | 09 Dated 09.11.2020 u/s 7,13 PC Act, | Shri Kuldeep Forest Guard (In-Charge | Threatening the Complainant Harsh | The Forest
PS/SVB/RTK on complaint vide Govt. order | Forest Beat, Dighal District Jhajjar. Garg S/o Vinod Garg, R/o 207/19, | investigation
No. 42/12/2019-3 Vig.(l) dated 22-09-2020. Vivekanand Nagar, Jind for closing | is under
his oil recycling factory situated at | progress.
Baharana, Distt. JJR
41 | 02 dated 23.02.2021 u/s Rajesh Kumar Arya then DFO | Misappropriate of public money by | The Forest
201,204,175,420,467,468,471,120B & 13(1)D | Gurugram, Maksud the then Forest | the officials of forest department | investigation
PC Act PS/SVB/GGM (Registered on Guard S/o Usman R/o Rithoj, | regarding afforestation in villages of | is under
enquiry No. 17 dated 23.10.2008, Gangaram S/o  Harnarayan village | Gurugram in the year 2001-2002. progress.

Gurugram vide Govt. memo No.42/19/08-
3V(1) dated 12.01.2021)

Baghanki District Gurgaon then Forest
Inspector, Budh Prakash S/o Balveer
Singh R/o Khandewala  District
Gurugram then Forest Inspector,
Jagdish S/o Bhim Singh Kaushik R/o
VPO Jhadsa district Gurugram, Jai
Bhagwan S/o Kataram R/o Matanhel
district Jhajjar then Forest Inspector,
Balkrishna  S/o  Mangeram  R/o
Daulatabad Gurugram, Ashok Kumar
S/o Kaliram R/o house number 680
Sector 9A Gurugram and Yunis then

11




member VFC village Garatpur Bas.

42 | 23 Dated 02.06.2006 u/s 406, 409, 465, 467, | Mahavir Prasad F.I., HAFED and others. | Loss the Govt. of Rs. 7,94,04,205.95/- | The HAFED
471, 120-B, IPC, PS/SVB/Hisar. by the department regarding sale of | investigation
Registered on Complaint of CM Flying wheat in year 1998-99, 1999-2000 | is under
Squad, Haryana vide Govi. memo No. and 2000-01 in connivance in a | progress.
10/61/05-1Vig-1 dated 10.06.2006. tender notice.
43 | 9 Dated 12.08.2021 u/s 7 PC Act | Hasanrqj, Peon  Office District | Accused trapped red handed while | The Haryana
PS/SVB/Karnal Manager Haryana Backward Classes | accepting bribe Rs. 19,000/- from | investigation | Backward
and Economically Weaker Sections | the complainant in lieu of depositing | is under Classes and
Welfare Corporation Panipat. the cheque of balance loan | progress. Economically
amount of Rs. 50000/- in his account, Weaker Sections
out of total loan amount of Rs. Welfare
1,00,000 /-.
44 | 03 dated 13.06.2018 u/s 420, 467, 468, 471, | Officers/Staff Haryana Staff Selection | The case was registered regarding | The Haryana Staff
120B. IPS, 7.8 and 13(1) D.P.C. Act 1988 | Commission Panchkula. demand Rs.50,000/- in lieu of getting | investigation | Selection
Police Station, State Vigilance Bureau, selected to the post of Operation | is under Commission
Panchkula Theater Assistant. progress.
Registered in compliance with the order
dated 09.05.2018 passed by the Hon'ble
High Court of Punjab, Haryana.
45 | 03 Dated 30.06.2020 under Sections 166, | The then Chairman Haryana Staff Officers/officials of HSSC selected | The Haryana Staff
193, 466, 468, 471, 120-B, IPC and 13(1) D | Selection Commission and others. ineligible and favorite candidates in | investigation | Selection
13(2) P.C. Act Police Station State the recruitment of PTl (Adv. No. 6 |isunder Commission
Vigilance Bureau, Panchkula. dated 20—07-2006). progress.
Registered on Govt. order No. 15/6/2020-
2Vig(ll) dated 29.06.2020.
46 | 04 dated 07.07.2020 Section 420,120-.P.C 1. Ramsharan Bhola Ex. Member | Regarding misusing of powers and | The Haryana Staff
& 8,10, 13(1)E.P.C. Act, 1988 Haryana Staff Selection | taking money from complainant, Mr. | investigation | Selection
Police Station State Vigilance Bureau, Commission, Panchkula. Rajbir Singh reg. appointment in | is under Commission
Panchkula. 2. Mrs. Krishna Bhola wife | service and disproportionate assets | progress.
Registered on Enquiry No. 05 dated Ramsharan Bhola. to his known source of income
11.03.2015 Panchkula vide Govt. order No. | 3. Rajbir Singh, S/o Shri Suba Ram,
15/08/2014-2Vig(l) dated01.07.2020. R/o Manzurg, District Karnal.
47 | 08 dated 20.11.2020 u/s 406, 409, 471, 420, | Officers, Haryana State Agricultural | For causing loss to the Govt. by using | The Haryana  State

12




120-B IPC& 13(1) r/w 13(2) PC Act, PS/ | Marketing Board, Hisar & Vijender | the substandard Material in road | investigation | Agricultural
SVB/Hisar. Kumar Contractor M/s Payal | construction work in connivance | is under Marketing Board
Registered on Enquiry No. 03 dated | Construction Company, M/o 62 | with Officers/officials of HSAMB. progress.

09.04.2018, Hisar vide Govt. office memo | Village Payal District Hisar.

No. 66/12/2018-4Vig-Il dated 05.11.2020.

48 | 09 Dated 29.09.2020 u/s 409, 420, 467, 468, | Shri Narendra Kumarr, the then Mr.  Narendra Kumar, the then | The Haryana Urdu
471, 120B IPC and 13(2) 13(1)D, P.C. Act | Director, Haryana Urdu Academy, S/o | Director Haryana Urdu Academy, | investigation | Academy
1988 Police Station SVB, Panchkula. Shri Ramphal Singh, R/o house no. while  misusing his position, in | isunder
Registered on Enquiry No. 09 dated 2127, near bus stand, village and tehsil | connivance with other | progress.

06.11.2019 Panchkula vide Govt. order No. | Matlauda and others. officers/employees of Haryana Urdu
27/7/2019-3Vig(l) dated 20.08.2020. Academy, Panchkula,  caused
financial loss to the Academy.

49 |36 Dated 12.11.2013 U/s 1. Sanjay S/o Rampal. Using fake experience certificates | The Health
420/467/468/471/120-B, IPC, PS/SVB/RTK 2. Rakesh S/o Abhe Ram, by 61 family welfare extension | investigation
Registered on Enquiry No. 02 dated 3. Sunita D/o Zile Singh teachers in the year 2008 under | isunder
18.05.2011, Rohtak. Vide Govt. office | 4. Dr. Dharampal, Kharb Hospital | advertisement no. 9/2007, category | progress.
memo No. 65/24/2011-5 Vig.l dated Huda Complex Jind. no. 1, in the Health Department,

03.10.2013. Haryana.
50 | 14 dated 09.04.2016 u/s 7.,8,13 PC Act, 1. Dr. Vinod Kumar, Medical| Trapped red handed while | The Health
PS/SVB/RTK Officer, General Hospital, Jhajjar, | accepting illegal bribe Rs. 7,000/- | investigation
S/o Shri Ramsingh Jat, R/o House | from Complainant Lakshman S./o | is under
No. 483, Model Town, Rohtak. Sh. Kadam Singh R/o Dadanpur in | progress.
2. Naresh Kumar, S/o Shri | lieu of issuing of discharge
Prabhuram, R/o Dharana District | certificate of patfient after
Jhajjar Hall, Class IV employee, | performing operation for stone of
Government Hospital, Jhajjar. Gian Devi aunt of the complainant.

51 13 Dated 30.07.2019 wu/s 7 P.C. Act | Dr. Diwakar Bhatnagar, Civil Hospital, | Regarding demand of Rs 1.75 lac | The Health
PS/SVB/Karnal. Karnal. and Rs. 6 lakhs later from | investigation
Registered on the complaint of Dr. Rohit complainant in lieu of framing Dr. | is under
Sadana, Virk Hospital, Karnal Rohit Sadana working as | progress.

Ophthalmologist in Virk Hospital.

52 | 01 dated 20.01.2020 Under Section 13(1)D, | Naveen Saini, Assistant  Director | Causing loss of Rs. 3 lacs to the Govt. | The Health
13(2) PC Act & 409, 420, 467, 468, 471, 120- | Industries ~ Security  and  Health | by changing the dates in the death | investigation
B I.P.C., Police Station State Vigilance Chemical, Ambala and  other | certificate of the District Kaithal's | is under
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Bureau Ambala. beneficiaries workers. progress.
Direct case registered vide Govt. order
No. 6/10/2019-3Vig(l) dated 30.12.2019.
53 | 03 dated 14.01.2021 u/s 7,7A,11,13(2) PC Dr. Navdeep Kumar Singhal, S/o Late | On complaint by Naveen Kumar S/o | The Health
Act 180 IPC PS/SVB/FBD Shri Prem Sagar Singhal, resident of | Khazan Singh NIT FBD that accused | investigation
Plot No. 634, Sector 7B, Police Station, | demanded bribe of Rs. 5,00,000/- in | is under
Sector 8, Faridabad now Senior | lieu of getting a settlement between | progress.
Medical Officer, BK Hospital, | complainant and the owner of the
Faridabad. hospital.
54 | 08 dated 06.08.2021 u/s 120B IPC & 7, 7A, | Rampal, Peon O/o Drug Controller | Trapped red handed while | The Health
PC Act, PS/SVB/Hisar. Officer, Hisar & others. accepting a bribe of Rs.40,000/- | investigation
from the complainant in lieu of | isunder
inspection of medical hall for issuing | progress.
the license purpose.
55 | 08 dated 21.09.2021 Under Section 7 PC 1. Pawan Kumar Ward Servant|Pawan Kumar Ward  Servant | The Health
Act and Section 109 I.PC. Police Station L.N.J.P Hospital Kurukshetra son | trapped red handed while | investigation
State Vigilance Bureau Ambala. Shri Ram Swaroop resident of | accepting bribe Rs. 15,000/- from | is under
vilage Mathana, police statfion | complainant Sandeep Kumar's wife | progress.
Sadar Pipli, District Kurukshetra. Seema in lieu of helping in rejoin the
2. Bhale Ram supervisor resident of | job in LNJP Kurukshetra.
vilage Kirmach, District
Kurukshetra.
56 | 10 dated 18.11.2021 u/s 7, 49, 88 PC Act, | Dr. Inderjit, Medical Officer, Urban | Trapped red handed while | The Health
PS/SVB/Hisar on complainant of Sh. Nikhil | Dispensary, HUDA, Sirsa. accepting a bribe of Rs.10,000/- | investigation
Kumar r/o Hisar Road, Sirsa. from the complainant in lieu of |isunder
issuing Covid Vaccination | progress.
Certificate without vaccination.
57 | 02 dated 08.07.2019 Section 7, P.C. Act, | Raj Kumar HC, Home Guards Rohtak. | Trapped red handed while | The Home Guards
PS/SVB/RTK accepting the bribe Rs. 9,000/-in | investigation
lieu of getting him rejoin the duty in | is under
Home Guards, through Sh. Jagbir | progress.
Singh, Dy. Commandant, Home
Guard, Rohtak.
58 | 12 Dated 21.12.2020 under section 7, P.C. | Brijpal Head Constable Home Guard | Complaint regarding demand of | The Home Guards
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Act 1988, PS, SVB, Panchkula. Company Radaur District | bribe of Rs 2 lac. investigation
Yamunanagar and Sub Inspector Anil is under
Rana Manager Police Station Gandhi progress.
Nagar Yamunanagar and  Sub
Inspector Shamsher Rana Incharge
Hamida District Yamunanagar.

59 | 05 Dated 09.08.2021 u/s 13(2) R/W 13(1), Mr. Umed Singh, Head Draftsman Regarding the acquisition of | The Housing Board
PC Act PS/SVB/GGM. (Retd.), Haryana Housing Board. disproportionate  assets by him | investigation
Registered on enquiry No. 01 dated during his service. is under
04.08.2020, Gurugram vide Govt. memo progress.

No. 34/09/20-3V(l) dated 22.07.2021
60 | 10 dated 19.08.2021 u/s 7 PC Act Smt.  Lajwanti  Gambhir,  Estate | Trapped red handed while | The Housing Board
PS/SVB/FBD Manager, Housing Board, Sector-23, | accepting the bribe Rs. 20,000/- | investigation
Faridabad. from Sh. Sunil Jaggi R/o 1112, Sector | is under
-23, in lieu of transfer the residential | progress.
property file.

61 |20 dated 18.10.2005 u/s 420,467, | Sh. Om Parkash Choutala, the then | Regarding iregularities and | The HPSC
468,471,120-B, IPC and 13(1)d PC Act, | C.M., Haryana and Sh. K.C. Bangar, | malpractices committed by the | investigation
PS/SVB/HSR. the then Chairman HPSC. HPSC in the selection for the posts of | is under
Registered on Enquiry No. 03 dated Lecturers (College Cadre) in 2001, | progress.

21.04.2005, Chandigarh vide Govt. memo Assistant Professors in 2003 in Ch.

No. 14/02/2005-2Vig-1 dated 05.08.2005. Devi Lal Memorial Engineering
College, Panniwala Mota, Sirsa and
in recruitment process of HCS
(Executive  Branch) Examination-
2001 to 2004. Allegations relate to
selection having been made on
political and extraneous
considerations.

62 | 4 Dated 17.11.2021 u/s 7, 7A, PC Act, 1988 | 1. Anil Nagar HCS, Dy. Secy Naveen was trap red handed while | The HPSC
and Section 420, 466, 468, 471, 120-B And | 2. Naveen S/o Shri Pradeep Kumar | accepting bribe Rs. 20,00,000/- in | investigation
8(3)(4) Haryana Public Examination R/o villoge Konth Tehsil and|lieu of passing the  written |isunder
(Prohibition of Unfair Means) Act- 2021 district Bhiwani examination of Dental Surgeon 2021 | progress.

Police Stafion State Vigilance Bureau,

3. Jasbir Singh, Software Agency

held by HPSC.
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Sector-17, Panchkula.

Proprietor.
4. Ashwani Sharma

63 | 09 Dated 30.09.2021 u/s 7 PC Manager Dalbir Singh Bhatti, HSIDC Trapped red handed while | The HSIIDC
PS/SVB/GGM. Manesar, Gurugram accepting the bribe Rs.10,000/- | investigation

from Ajit Singh, R/o Village Dhana in | is under
lieu of passing the pending bill of | progress.
work of cleaning of mettle road and

beams.

64 | 06 dated 27.01.2015 u/s 420,120B IPC & Raghubir  Singh, Assistant, HUDA | lllegally Construction of Houses after | The HSVP
13(1)D PC Act PS/SVB/GGM Department, Faridabad and others ignoring the branch report in | investigation
Registered on Enquiry No. 02 dated connivance  with  occupier by | isunder
10.07.2013,Faridabad vide Govt. memo Raghubir Singh, Assistant. progress.

No. 58/3/10-1V(ll) dated9.09.2014 )

65 | 56 Dated 18.02.2020 u/s 420, 467, 468,471, | 1. Dr. Prabha Manchanda D/o Late | Embezzlement of Rs. 10 Cores in | The HSVP
120B IPC and 7, 10 and 13 PC 2003 Thana Sh.Sunder Singh Ahluwalia R/o 32 | Revenue Department in connivance | investigation
sector 14, Gurugram New Friends Colony, New Delhi. with  Officers/  Officials  HUDA | is under
Transferred to this Bureau vide Govt. order | 2. Gopal Khemka, Shareholder | Department by Dr. Parbha | progress.

No. 58/01/2019-1V(1) dated 23.12.2020. &MD, Society Sanjeevani Life | Manchanda and others.
Care Medical Center Private
Limited.
3. Mahendra Chawla, the then
Director Sanjeevani Life Care

Medical Center Pvt Ltd, Delhi.

4. Mrs. Meena Chawla wife Mr.
Mahendra Chawila,

5. Mrs. Anita Yadav, IAS, then
Administrator, HSVP, Gurugram.

6. V.S.Huda, IAS, then Estate Officer,
HSPYV, Gurugram now
Administrator, HSVP, Rohtak.

7. Subhash Chandra, Clerk, O/o
HSVP, Gurugram.

8. N.S. Bangar, HCS then Estate
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Officer, HSVP, Gurugram.

9. Tarun Pawariya, HCS then Estate
Officer, HSVP, Gurugram.

10. Om Prakash, the then JE, HSVP,
Gurugram.

11.Satbir Singh Louchab, HCS then
Estate Officer, HSVP, Gurugram.

12. Late Sh Vijay SharmaS/o Sh. SK
Sharma, resident of 74-P, Sector-
27, Gurugram.

66 | 03 dated 26.05.2021 u/s 420, 511 IPC, PS, Joginder Singh S/o Hazara Singh R/o | Joginder Singh S/o Mr. Hazara Singh, | The HSVP
SVB, PKL vilage Chhota Haripur, Sector 11| R/o vilage Chhota Haripur, Sector- | investigation
Registered on Enquiry No. 15 dated | Panchkula. 11, Panchkula attempted to get |isunder
11.09.2018 Panchkula vide Govt. order No. related to his acquired land in the | progress.
58/43/2016-1Vig(l) dated 07.05.2021. year 2014 by concealing fact about
oustee quota plot allotted to him.
67 | 09 Dated 17.07.2021 u/s 13(1)E, 13(2) PC Shri Jai Bhagwan Sharma, Office of Acquiring disproportionate assefts. The HSVP
Act PS/SVB/FBD the Superintendent, Estate Officer, investigation
Registeredon enquiry No. 06 dated Faridabad. is under
24.12.2010, Faridabad vide Govt. memo progress.
No. 7/26/2010-1V(l) dated 22.03.2021.
68 | 01 Dated 04.04.2019 u/s 409 IPC, 13(1)-C, 1. Surendra Kumar Sindhwani Regarding dispose | The Irigation
13(2) Corruption Act-1988, Police Station 2. SN Bhardwaqj 3. Akshar Kumar All | off/misappropriate the sand valuing | investigation
State Vigilance Bureau, Panchkula. Xen. 4. AK Bansal 5. OP Bathla 6. | of Rs. 12,39,686/- by the | is under
Registered on Enquiry No. 08 dated Praveen Chand Sharma 4. Satpal Bedi | officers/officials of irrigation | progress.
16.08.2018 Ambala vide Govt. order No. All SDOs. And in others. department during construction of
46/21/2018-4Vig(ll) dated 06.02.2019. Dadupur Nalvi Canal.
69 | 23 dated 09.10.2018 u/s 9, 13(1)d PC Act, | Tarun Jain, Reader, Shri Mohammad | To demand bribe money of Rs. | The Justice and
PS/SVB/Hisar on complaint of Sh. Surender | Sagir, JMIC Hisar. 2000/- in lieu of exoneration of |investigation | Administration
r/o Village Mothsra, Distt. Hisar. complainant from Case FIR No. 406 | is under
dated 28.12.2013 u/s 323, 341, 427, | progress.
506, 34 IPC, PS-Agroha, Distt. Hisar.
70 |20 Dated 27.07.13 U/s 201/409/420/467/ | Sh. Mahabir Singh Gulia, Assistant | Embezzlement of Rs. 1,07,47,500/- by | The Land records
468/471/120-B IPC & 13(1)d P.C. Act, | Conservation Land Officer, Jhajar | making fake bills. investigation | and Chakbandi
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PS/SVB/RTK Registered on Preliminary Enq. | and others is under
No. 01 dated 24.08.2012 Jhajjar. Vide progress.
Govt. office memo No. 66/84/12-3Vig-Il

dated 22.08.2012.

71 | 25 dated 05.12.2018 u/s 166, 34, 409, 418, | 1 Shyam Lal, Assistant Consolidation | For taking bribe in lieu of giving a | The Land Records
465, 467, 468, 471, 34 IPC & 7, 13(1)(c). Officer, Siwani copy of the consolidation to the | investigation | and Chakbandi
13(i)d, PC Act, PS/SVB/Hisar. 2 Hanuman, Kanungo, Siwani, farmers during the consolidation of | is under
Registered on Enquiry No. 02 dated| 3 Om Prakash, Assistant | village Gokulpur, Tehsil Siwani. progress.

12.01.2018, Bhiwani vide Govi. memo Consolidation Officer, Siwani,
No.31/02/17-4Vig-(ll) dated 05.11.2018) 4 Karan Singh Patwari Tehsil Sewani,
District Bhiwani.

72 |05 Dated 16.07.2020 Section | 1. Mahendra Singh Sangwan, the | Accused paid twice to the|The Land Records
406,409,420,120-B  IPC  and  13(1)C, then Land Acquisition Officer, | beneficiaries illegally for the land of | investigation | and Chakbandi
13(1)D,13(2)PC  Act, 1988 PS, SVB, Sector-5, Panchkula. Mrs. Mukand Kaur acquired on the | is under
Panchkula. 2. Sammat Singh Patwari | basis of CPA 296/99. progress.

Registered on complaint vide Govt. order (Contracted), Office of the Land
No. 58/92/2019-1Vig(l) dated 23.06.2020. Acquisition Officer, Panchkula.
3. Gurdarshan Singh, S/o Mr. Hakam
Singh, village Jandali, Ambal city.
4. Gurbachan Singh, S/o Mr. Hakam
Singh, village Jandali, Ambala
city.
5. Nirmal Singh S/o Mr. Hakam Singh,
village Jandali, Ambal city.
6. Paramjit Singh S/o Mr. Hakam
Singh, village Jandali Ambala city.

73 | 04 Dated 16.03.2020 u/s 420,201,204, 198 & 1. Satpal, Accountant, Bhagat | Accused Satpal has got a job in | The Medical
120-B , PS/SVB/RTK Registered on Enquiry Phool Singh Women's Medical | Bhagat Phool Singh Mahila Medical | investigation | Education
No. 07 dated 10.08.2017, Sonipat. Vide College, Khanpur District | College, Khanpur district, Sonepat | is under
Govt. office memo No. 49/65/2017-4Vig.| Sonepat. by showing his date of birth wrongly | progress.
dated 31.02.2020. 2. lJitendra Saroha, Secretary | at the of appointment .

Proprietor’'s Society Nihal Singh
Senior Secondary School,

Lehrada District Sonepat.
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74 | 01 Dated 16.01.2014 u/s 409,420 IPC and 8 | V.P. Singh Rana, R/o village Ghamdoj | Cheating money from farmers in lieu | The Non-

PC Act 1988 Police Station State Vigilance | Police Station, Bhondsi Jail, Gurgaon. | of gefting subsidy in grant of | investigation | Departmental
Bureau, Panchkula. cultivation of medicine plants. is under

Registered on Enquiry No. 2 dated progress.

17.04.2012 Panchkula vide Govt. order No.

42/10/2012-3Vig(l) dated 17.12.2013.

75 | 341 Dated 17.10.2016 under Section | ACC Bhupendra Cement. On the complaint of Shri Baini | The Non-
406,420,379,120-B  IPS, Police Station Prasad Bhupendra Cement Private | investigation | Departmental
Pinjore District Panchkula. Limited Works Union Surajpur, PS |isunder
Transferred to this Bureau vide Govt. order Pinjore, District Panchkula, against | progress.

No. 6/17/2018-3Vig(l) dated 24.09.2018. ACC Cement Company, Surgjpur,
by violating the terms of lease deed
of Maharaj Patiala dated
24.11.1937, the machinery of AC
Cement Company was sold by
fraud. From the year 2007, about 587
bighas of land of Surajpur was also
ilegally sold for about 2 billion
rupees.

76 | 01 dated 09.01.2018 u/s 406, 420, 467, 468, | Arvind Kumar Proprietor M/s. Lokesh | To increase the Security Guards and | The Non-

471 IPC, PS/SVB/Hisar. Security Agency, Hisar. Men Power contract illegally after | investigation | departmental

Registered on Enquiry No. 05 dated taking the bribe by the alleged, from | is under

09.08.2012, Sirsa vide Govi. memo No. said security company. progress.

66/71/12-3Vig-Il dated 04.10.2017.

77 | 22 dated 20.09.2018 u/s 323, 365, 389, 458, | Manish Kumar, Bharat Singh, Vinod | Accused Manish Kumar caught red | The Non-

506 IPC & 7, 49, 88 PC Act, PS/SVB/Hisar. Kumar, Anand Kumar and others. handed while accepting Rs. | investigation | departmental
3.00,000/- as illegal gratification from | is under
Ravi Kant Sharma complainant in | progress.
lieu of not to get involve in false FIR.

78 | 04 dated 09.07.2019 Under Section 420, 1. Dammanpreet Singh S/o Sh. Cause loss to the Government | The Non-

467, 468, 471 120-B I.P.C., Police Station Onkar Singh, tampering in stamp papers used in | investigation | Departmental

State Vigilance Bureau Ambala. 2. Mrs. Renu Rani Wife Sanjeev other registry. is under

Registered on Enquiry No. 15 dated Kumar progress.

14.11.2018 Ambala vide Govt. order No.

3. Parminder Singh S/o late Sh.
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62/76/2018-4Vig(ll) dated 28.06.2019.

Khem Singh

79 | 12 dated 02.12.2019 under section 384,506 | Baljit Singh S/o Shri Krishna Chand | Trapped red handed while | The Non-
IPC PS/SVB/Rohtak. resident of village Kiwana, Samalkha, | accepting Rs. 2,00,000/- from the | investigation | departmental
Panipat. complainant Pardeep Rana S/O Raqj | is under
Singh R/o Fazlpur Distt. Sonipat in | progress.
lieu of giving statement in the favor
of complainant in case FIR No. 11
dated 31.10.2019 u/s 7 PC Act,
PS/SVB/Rohtak registered against
him. And cheque of Rs 1.5 lacs was
also recovered from the accused.

80 | 19 dated 15.01.2018 u/s 409, 420, 467,468, | Dharambir Singh Dahiya Executive | Regarding embezzlement of | The Panchayati Rqj
120 B IPC, PS- Badhra Distt. Charkhi Dadri. | Engineer Panchayati Raj, Bhiwani & | government funds by preparing | investigation
Transferred to SVB vide Govt. office memo | others. false bills, make payment for the | isunder
No. 61/12/18-3Vig-ll dated 11.04.2018. construction of streets and abusing | progress.

their post.

81 10 dated 05.12.2019 Under Section 409, Mahindra Singh, the then Vvillage | Regarding misuse of Govt. funds for | The Panchyati Rqj
420, 120-B IPC, Police Station State secretary Ambala and Chandra | construction  works  in Gram | investigation
Vigilance Bureau Ambala. Mohan panel J.E. Panchayati Raqj | Panchayat Mirzapur Dhurali by | is under
Registered on Enquiry No. 02 dated Ambala. preparing false records. progress.

20.03.2015 Ambala vide Govt. order No.
61/07/2015-2Vig(ll) dated 02.12.2019.

82 |01 Dated 13.01.17 u/s 7,/13 PC Act Inspector Samarth Singh, S/o Devi Lal, | It was alleged that in case No. | The Police
PS/SVB/GGM (Registered on enquiry No. R/o. 800/2 Acharyapuri Mata Road, | 28/2014 Section 7,13 PC Act, Police | investigation
03 dated 08.09.2015, Faridabad vide Govt. | Gurugram. (Retired). Station SVB, Gurugram, the HC |isunder
memo No. 71/88/15-5V(1) dated Pradeep Kumar was caught red | progress.
29.11.201¢) handed by Inspector Samarth Singh

for taking bribe. After that Inspector
Samarth Singh demanded a bribe of
Rs. 50,000/- for helping HC Pradeep
Kumar accused.

83 | 11 Dated 20.09.18 u/s 7,8,13 PC Act 1. Brahmpal Singh, S/o Baljit Singh, | Voice conversation between | The Police
PS/SVB/GGM. R/o 1202 Sector-15A, | Inspector Dilbag Singh the then SVB | investigation

Sonepat. unit  Nuh and Brahmpal Singh | is under
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2. Inspector Dilbag Singh, the | (accused) of demanding Rs. | progress.
then SVB unit Nuh. 15,000/- by Inspector Dilbag Singh
for removing his name in Case No. 5
dated 29.01.2004 Section 218, 409,
1208, 467, 468 471 IPC and 13(1) IPC.
Act PS/SVB/GGM.

84 |06 dated 03.04.2019 u/s 7 PC Act, | ASl Ajit Singh, PS-Sadar, Charkhi Dadri, | Regarding demand of Rs. 25,000/- | The Police
PS/SVB/Hisar. Distt. Bhiwani from complainant in lieu of removal | investigation
Registered on Complaint by Sh. Dalbir of the section of Case FIR No. |isunder
Singh S/o Inderaj Singh r/o Kheri Burq, 730/2016. progress.

Distt. Charkhi Dadri.
85 | 10 dated 27.09.2019 u/s 7, P.C. Act, ASI Rekha and S.H.O. Kamlesh Mahila | Trapped red handed ASI Rekha | The Police
PS/SVB/RTK. PS/ Rohtak. while accepting illegal bribe money | investigation

Rs. 10,000/- from the complainant | is under
Harish S/o Jagdish R/o 2977/20, Ram | progress.
Nagar Colony, sunaria Road, Rohtak

in lieu of removal of the names of

the familiy members in case FIR No.

31/19 u/s 498 A efc. Woman PS,

Rohtak.

86 |02 Dated 21.07.2020 u/s 166,166A,| 1. Phool Singh,DSP (Retd.). False implication in case FIR No. 04 | The Police
167,193,217, 218,347,384,467,468,471,120- | 2. Pal Singh S/o Satbir Singh dated 09.01.2014 u/s 7 PC Act, | investigation
B, IPC and 13(1)d P.C. Act PS/SVB/HSR. 3. Naib Singh S/o Satbir Singh PS/SVB/HSR of the accused by the | is under
Registered on Enq. No. 03 dated | 4. Suresh S/o Narsi investigation officer (DSP Phool | progress.

15.04.2019, Hisar. Vide Govt. office memo Singh, (Retd.)
No. 32/1/2014-4 Vig-1 dated 01.07.2020.

87 | 01 Dated 08.09.2020 u/s 7 PC Act ASI  Surendra Singh Police Station | Trapped red handed while | The Police

PS/SVB/GGM. Tawadu District Nuh. accepting the bribe Rs. 20,000 from | investigation
Mubin in lieu of not issuing the |isunder
mining challan of complainant | progress.
dumpers.

88 | 06 dated 07.10.2020 u/s 7 PC Act HC Ishlam, PS Kheri Pul District | Trapped red handed while | The Police
PS/SVB/FBD Faridabad accepting the bribe Rs. 10,000/- | investigation

from Sh. Joginder S/o Sarvan, VPO | is under
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Alawalpur, in lieu of producing the
complainant’s Son Lokesh Kumar in
Court directly and helping the
complainant for getting his son'’s
bail.

progress.

89

07 dated 04.11.2020 u/s 7 PC Act
PS/SVB/FBD

HC Igbal No. 330/PWL and HC
Dharmender No. 431/PWL PS
Mundkati District Palwal

Trapped red handed while
accepting the bribe Rs Rs. 8000/-
from Smt. Munni W/o Zakir, Village
Gurnawat, Nuh in lieu of removing
complainant’s son namely Ismile
and her relafive Pappy and Rahis
from case FIR No. 134/2020 PS
Mundkatti, District Palwal.

The
investigation
is under
progress.

Police

90

03 Dated 04.12.2020 u/s 7 PC Act
PS/SVB/GGM

ESI Mahendra Singh No. 1180/GGM,
PS Sadar Tawadu District Nuh.

Trapped red handed while
accepting the bribe Rs.20,000 from
Mohmad Arsad, R/o Village
Bhandanpur, District Nuh in lieu of
disposed of his CM Window
Complaint.

The
investigation
is under
progress.

Police

21

04 Dated 28.12.2020 u/s 342, 384, 34 IPC &
7 PC Act PS/SVB/GGM

HC Amit Kumar No. 598/GGM PS
Khedki Daula District Gurugram and
others

Trapped red handed while
accepting the bribe Rs 5,00,000/-
from Naveen Bhutani, R/o Plot No.
04, SF, Phase-1, Om Vihar, Uttam
Nagar, Delhi in lieu of hand over the
laptop of the complainant which
was faken by HC Amit Kumar, 10, PS,
Kherikidaula.

The
investigation
is under
progress.

Police

92

02 Dated 12.01.2021 u/s 13(1)EPC Act
PS/SVB/FBD

Registered on enquiry No. 05 dated
21.12.2014 Palwal vide Govt. order
71/02/2017-5V(l) dated 17.12.2020

SI Rambir Dagar No. 34/Palwal, CIA
Hathin, Palwal

Regarding making disproportionate
assets beyond known sources of
income.

The
investigation
is under
progress.

Police

93

03 dated 27.04.2021 u/s 7 PC Act,
PS/SVB/Hisar.

HC Rajbir Singh, PS-Nathusari Chopta,
Distt. Sirsa.

Trapped red handed while
accepting a bribe of Rs. 10,000/-

The
investigation

Police
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from the complainant in lieu of |isunder
disposing the complaint filed against | progress.
the complainant.
94 | 07 Dated 17.06.2021 u/s 7 PC Act HC Pawan Kumar No 3257/ FBD PP Demanding bribe Rs. 4,000/- from Sh. | The Police
PS/SVB/FBD registered on complaint. Sector 28 Faridabad Mohit  Goyal, R/o 301/03, Bhud | investigation
Colony, Faridabad in  lieu for |isunder
settlement of their case. progress.
95 | 07 Dated 09.08.2021 Section 7 PC Act | EH.C./C-1 Manoj Kumar, Police Post, | Accused trapped red handed while | The Police
PS/SVB/KNL. Sector-4, Karnal accepting bribe Rs. 20,000/- from | investigation
the complainant Ram Niwas Kumar | is under
S/o Sh. Sadhu Ram # 1435, Sec-4, | progress.
KNL in lieu of filing the complaint.
96 | FIR No. 07 Dated 13.09.2021 u/s 7 PC Act | HC Jai Singh No. 185/Mewat Police | Demanding bribe Rs. 10000/- from | The Police
PS/SVB/GGM. Station Tawadu District Mewat Mohit R/o Ward No. 11, Tauru District | investigation
Nuh in lieu of release the stolen | is under
vehicle of complainant. progress.
97 | 13 dated 26.10.2021 u/s 7 PC Act Sub Inspector Narendra Kumar No. District Police Gurugram registered a | The Police
PS/SVB/GGM (Registered on enquiry No. 125/GGM, PS Sushant Lok, Gurugram | case No. 349/2017 police station | investigation
15 dated 06.12.2019, Gurugram vide Govt. Shivaji Nagar whose investigation | is under
memo No. 71/34/19-5V(l) dated was done by Chief Minister Flying | progress.
01.10.2021) Squad, Gurugram. In this case Sub
Inspector Narender Kumar
demanded of bribe Rs. 5 lakh for
removing the name of accused Sh.
Balbir Singh, RTA, Rewari .
98 | 14 Dated 28.10.2021 u/s 7 PC Act ASI  Dharmendra Police Station | Demanding bribe Rs. 30000/- from | The Police
PS/SVB/GGM Rozkameyv District Nuh Vinit  Yadav, R/o Village Barota, | investigation
District Nuh in lieu of returns the | is under
stolen goods of complainant. progress.
99 |04 Dated 22.11.2021 u/s 7, P.C. Act, | SI Sanjay Kumar, PS GRP, Bahadurgarh | demanded Rs. 5,000/- in exchange | The Police
PS/SVB/RTK (Jhaijjar) for getting bail to the complainants | investigation
and for the removal of Krishna |isunder
Kumar resident Kharkhoda from the | progress.

FIR No. 18 dated 02.07.2021, PS GRP,
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Bahadurgarh.

100 | 13 dated 24.11.2021 u/s 7 PC Act HC Ranvir Singh, PS Hathin, Palwal Demanding bribe of Rs. 25,000/- in | The Police
PS/SVB/FBD lieu of removing name of six person | investigation
Registeredon complaint vide Govt. memo from the criminal case. is under
No. 71/42/2021-5 V (I) dated 25.10.2021 progress.

101 | 10 Dated 04.12.2014 Section 7, 8 P.C. Act | Sh. Ramkishan Fauji, Former Chief Regarding demanding a bribe of Rs. | The Political &
Police Station, State Vigilance Bureau, Parliamentary Secretary, Government | 5 crore according to the recording | investigation | Parliamentary
Panchkula. of Haryana. of the string operation conducted at | is under affairs
Registered on Hon'ble Lokayuktaq, the residence of Shri Ramkishan | progress.

Haryana vide memo. No. Fauji, former Chief Parliamentary
Lok/HR/2014/773/243 dated 20.01.2014 Secretary, Haryana Government to
received through US, Haryana, Political get the CLU cleared of land in
Branch vide No. 23/8/2009-3Pol. Dated Gurugram.

03.12.2014.

102 | 03 dated 29.01.2016 u/s 7, 8, 13(1) D P. Act | Rao Narendra Singh, former Minister of | This case deals with the demand of | The Political &
and 120B, IPC, PS/SVB/GGM. Haryana. bribe by the accused in lieu of | investigation | Parliamentary

getting CLU. is under Affairs
progress.

103 | 07 dated 29.01.2016 Section 7, 13 (1)d, 49, | Ram Niwas Ghodela, Former MLA, | Regarding demanding bribe in|The Political
88 PC Act, PS/SVB/Hisar. Congress Party Halka Barwala. return for gefting the work done | investigation | Parliamentary
Registered on Chief Secretary to Govt. under the policy of Sarva Shiksha | is under Affairs
Haryana Govt. Political and Parliamentary Abhiyan. progress.

Affairs Deptt, office memo No. 30/1/16-3
Pol datd 27.01.2016.

104 | 08 Dated 29.01.2016 u/s 7,8,13, (1) D.| Vinod Bhayana, former MLA, Halga | Regarding demanding bribe in lieu | The Political
49/88 P.C. Act 120 B IPC PS/SVB/Hisar. | Hansi and Bhuvnesh Elabadi of getting CLU. investigation | Parliamentary
Registered on Chief Secretary to Govt. is under Affairs
Haryana Govt. Political and Parliamentary progress.

Affairs Deptt, office memo No. 30/1/16-3
Pol dated 27.01.2016.

105 | 09, dated 29.01.2016 u/s 7, 13, (1) d, 49, | Jarnail Singh Former CPS (Former MLA | Regarding demanding bribe in lieu | The Political
88 PC Act, Police Station State Vigilance | Halga Ratia) of getting CLU. investigation | Parliamentary
Bureau Hisar. is under Affairs
Registered on Chief Secretary to Govt. progress.
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Haryana Govt. Political and Parliamentary
Affairs Deptt, office memo No. 30/1/16-3
Pol dated 27.01.2016.

106 | 10 dated 29.01.2016 u/s 7, 13 (1)d,49, 88 | Naresh Selwal, Former MLA Halga | Regarding demanding bribe in lieu | The Political
PC Act, PS/SVB/Hisar. Uklana, Distt. Hisar. of getting CLU. investigation | Parliamentary
Registered on Chief Secretary to Govt. is under Affairs
Haryana Govt. Political and Parliamentary progress.

Affairs Deptt, office memo No. 30/1/16-3
Pol dated 27.01.2016.

107 | 436 Dated 26.11.2014 u/s 406, 420 IPC, PS- | M/S Sandhu Security  Service, | The case has been registered on the | The Power
City Charkhi Dadri Panchkula. complaint the Executive Engineer | investigation
Transferred vide ACS/Home office memo (OPS) Division, DHBVN against the | is under
No. 9/6/15-9HGII dated 14.09.2018. M/s  Sandhu  Security  Service, | progress.

Panchkula regarding non-deposit of
EPF, ESI & Service Tax of the worker
(Rs.19,67,990/).

108 | 09 dated 27.10.2017 under Section 409, Hansraj Jyani Legal Consultancy Bogus bills of Rs. 3,76,756/- were | The Power
420, IPC Police Station, State Vigilance Haryana and Sh. Sahni, Vidyut claimed by Legal Advisor, Hansrgj | investigation
Bureau, Panchkula. Prasaran Nigam, Panchkula. Jyani and Sh. Sahni, by preparing | is under
Registered on Enquiry No. 04 dated fake bills of Advocate fees, affidavits | progress.

19.04.2012 Panchkula vide Govt. order No. and other works of the Division i.e.

07/09/2012-1Vig(l) dated 04.10.2017. Ding, Nathusari, Rania, City Sirsa, Sub
Urban Sirsa, Madho Singhana, Sirsa.
However, bills of Rs 1,18,001/- were
sent by divisions.

109 | 05 Dated 16.12.2019 under Section 7, 13 Jaipal, JE Operations Sub-Division | Jaipal was trap red handed while | The Power
Pc. Act 1988 PS, SVB, Panchkula. UHBVN, Model Town Yamunanagar, | accepting bribe Rs. 10,000/- in lieu of | investigation

S/o Shri Ramiji Lal, resident 9-A, Krishna | installing new meter connection. is under
Colony, Yamunanagar. progress.

110 | 6 Dated 18.03.2021 u/s 7 PC Act Manoj Kaushik S/o Shri Radheshyam, | Trapped red handed while | The Power

PS/SVB/FBD R/o village Nangal Brahmin, Thana | accepting the bribe Rs. 3,000/- from | investigation
Chandhat, District Palwal LDC Clerk. | Sh. Amit Kumar R/o H.No. 615, Gali | is under
Tilpat, Palla Power House, Faridabad. | No. 03, Sector-?1, Faridabad in lieu | progress.

of fixing the electricity bill.
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111 | 10 Dated 22.09.2021 u/s 13(1) 13(2) PC Act | Narender Kumar Clerk, O/o SDO, | Narender Kumar, has earned | The Power
PS/SVB/Karnal. Power Department, Isharana, District | disproportionate assets than his | investigation
Registered on Enq. No. 02 dated | Panipat. known sources of income. is under
08.09.2017 Panipat vide Govt. office progress.
memo No. 47/40/2017-3Vig-ll dated
23.08.2021.

112 | 11 dated 23.09.2021 u/s 7 PC Act 1. Megashyam S/o Haridutt | Both accused trapped red handed | The Power
PS/SVB/FBD resident of vilage Manpur Tehsil | while accepting the bribe Rs. 5000/- | investigation

Bahin District Palwal. fromm Ronak S/o Digamber Near is under
2. Muktiyar S/o Shri Ranijit resident | Bawal Hospital, Gali No. 07, Aadarsh | progress.
of village Tumsara Tehsil Hodal | Colony, Palwal in lieu of threatening
District Palwal. to falsely implicate in electricity theft
case.

113 | 09 dated 24.09.2021 Under Section Jaipal A.F.M. Electricity Board Trapped red-handed while | The Power
7/13(1)B RW 13(2) PC Act, Police Station Shahabad Markanda District accepting bribe Rs. 5,000/- (through | investigation
State Vigilance Bureau Ambala. Kurukshetra online) in lieu of obtaining of the | isunder

electricity meter on the workshop. progress.
114 | 10 dated 14.10.2021 u/s 7 PC Act & 186, Amit Kumar JE, Sandeep Kumar ALM | Trapped red handed while | The Power
332, 353 IPC PS/SVB/GGM. and Ravindra Kumar ALM Office | accepting the bribe Rs 25000/- from | investigation
Chhattisgarh Sub Division Sector 39 | Mukesh  Kumar, Rajeev Colony, | is under
Gurugram Naharpur Rupa, Gurugram in lieu of | progress.
the reduction of amount of penalty.

115 | 01 Dated 20.02.2015 u/s 177, 420, 468, 471 | Bijendra Singh, HCS Mr. Bijendra Singh got selected to | The Prosecution
IPC Police Station State Vigilance Bureau, the post of Registered-Registrar | investigation
Panchkula. (Executive Branch) dated 01.08.2014 | is under
Registered on Enquiry No. 3 dated on the basis of fake documents. progress.

12.11.2014, Panchkula vide Govt. order
No. 14/3/2014-2Vig(l) dated 19.02.2015.

116 | 08 Dated 17.07.21 u/s 13(1)E, 13(2) PC Act | Mahendra Singh Kaushik, Deputy | Regarding acquiring The Prosecution
PS/SVB/FBD. District Attorney, Hooda, Faridabad. disproportionate assefs. investigation
Registeredon enquiry No. 06 dated is under
24.12.2010, Faridabad vide Govt. memo progress.

No. 7/26/2010-1V(l) dated 22.03.2021
117 | 19 dated 21.08.2018 u/s 420, 467, 468, 471, | Officers/Officials, Public Health | Printed fake letter pads in the name | The Public Health
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120B IPC, PS/SVB/Hisar. Department, Charkhi Dadiri. of firm Shri Ram Enterprises, Charkhi | investigation
Registered on Enquiry No. 03 dated Dadri, to prepare fake bills of lac of | is under
04.06.2013, Bhiwani vide Govt. office rupees for computer related goods | progress.
memo No. 25/15/2013-4Vig-1 dated and got them passed in connivance
24.07.2018. with the co-accused employees.
118 | 24 dated 27.11.2018 u/s 7, 13 PC Act, | Rajbir Kaushik, Superintendent | To demand bribe of Rs. 45,000/- in | The Public Health
PS/SVB/Hisar. Engineer, Public Health Department, | lieu of removal of objection while | investigation
Registered on Enquiry No. 05 dated | Bhiwani. (retired) the complainant Ravi Shankar has | is under
29.09.2017, Bhiwani vide Govi. memo No. completed the work of water tank in | progress.
25/18/17-4Vig-l dated 29.10.2018. vilage Nimdi district Bhiwani in the
year 2013 through Public Health
Department.
119 | 08 dated 13.06.2019 u/s 7 PC Act, | Mahesh Chand Goel, Executive | To demand Rs. 15,000/- i.e. 12% of | The Public Health
PS/SVB/Hisar. Engineer, Public Health Department, | total amount of bill as bribe. investigation
Registered on Govt. office memo No. | Hansi, Distt. Hisar. is under
25/31/2019-4Vig-| dated 02.05.2019. progress.
120 | 01 dated 25.01.2020 Section 420, 467, 468, | Monu  Chowkidar Public  Health | For getting government jobs on the | The Public Health
471 IPC, PS/SVB, Rohtak. Department, Sonepat & others basis of fake experience certificates. | investigation
Registered on Enquiry No. 21 dated 13. is under
12.2018, Sonipat. Vide Govt. office memo progress.
No. 25/40/2018-4 Vig.(l) dated 13.01.2020.
121 | 01 dated 29.01.2020 u/s 420, 465, 468, 471 | Ratipal, Beldar Tubewell Operator, | Submitted fake date of birth in | The Public Health
IPC, PS/SVB/Hisar. Water Works, Village Chang, Public | getting job of Tube-well Operator. investigation
Registered on Enquiry No. 02 dated | Health Department, Bhiwani. is under
13.07.2017, Bhiwani vide Govt. office progress.
memo No. 25/26/2017-4Vig-l dated
10.01.2020.
122 | 07 dated 01.08.2018 Under Section 409, Officer/Employee P.W.D. B&R | Officers/employees caused loss to | The PWD (B&R)
420, 467, 468, 471 and 120 B. I.P.C. PS SVB, | Yamunanagar. the Govt. by making double | investigation
Ambala payment of coal tar. is under
Registered on Enquiry No. 11 dated progress.
26.11.2015 Ambala vide Govt. order No.
26/84/2015-2Vig(l) dated 05.07.2018.
123 | 12 dated 25.10.2021 u/s 7 PC Act, Ishwar Singh JE and Azad, Clerk, O/o | Trapped red handed while | The PWD (B&R)
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PS/SVB/GGM

Public Works Department, Pataudi,

accepting the bribe Rs 25,000/- from

investigation

Gurugram. Vikram Sharma, R/o H.No. 170, | isunder
Friends Colony, Gurugram in lieu | progress.
issue NOC for CLU of warehouse.
124 | 39 Dated 30.09.2016 u/s 7, P.C. Act|Pawan Patwari Halka Jahari, District | Demand of bribe of Rs. 15,000/- in | The Revenue &
PS/SVB/RTK on complaint Sonepat and assistant writer Jasbir | lieu of stopping the inteqgal entry for | investigation | Disaster
Singh. land transfer. is under Management
progress.
125 | 08 dated 01.04.2017 u/s 7, 13 PC Act, | Anil Kumar, Clerk, Tehsil Office, Hansi. | Regarding demand bribe money of | The Revenue &
PS/SVB/Hisar on complaint of Sh. Vishnu Rs. 5,000/- in lieu of registering the | investigation | Disaster
r/o Village Ugalan, Distt. Hisar. plot. is under Management
progress.
126 | 27 Dated 18.12.2018 u/s 182, 211, 193, 420 1. Bhavnesh Kumar, (Under | Trapped red handed two accused | The Revenue &
IPC and 7A, 8, 12 PC Act, PS/SVB/Hisar. Trainee) Tehsildar Adampur. while accepting the bribe of |investigation | Disaster
2. Santalal, Jail Warden, Hisar. Rs.1,50,000 /- from complainant in | is under Management
3. Bala Singh, r/o Ratia Distt. | lieu of purchase of 5 Acre of Govt. | progress.
Fatehabad. Land in Beed Areaq, Hisar.
127 | 04 dated 25.03.2011 Under Section 13 (1)D | Om Prakash Rana, Naib Tehsildar | By changing the type of land in | The Revenue and
PC Act & 420, 120-B I.P.C., Police Station Kalayat District Kaithal. registry and taking bribe. investigation | Disaster
State Vigilance Bureau Ambala. is under Management
Registered on Enquiry No. 01 dated progress.
10.02.2009 Kaithal vide Govt. order No.
62/97/2008-4Vig(ll) dated 28.02.2011.
128 | 04 dated 31.07.2017 under Section M.S. Sangwan, Land Acquisition | In this case, it is alleged that Land | The Revenue and
218/406/409/4208B, IPC and 13(1)C, 13(1)D, | Officer, Dhup Singh Naib Tehsildar, | Acquisition Officer Mr. M.S. | investigation | Disaster
13(2) PC Act 1988, Police Station State Jainaram Patwari and Kamal Nain | Sangwan, Dhup  Singh Naib | is under Management
Vigilance Bureau, Panchkula Circle, Section Officer and Land Owner | Tehsildar, Komal Nain Section Officer | progress.

Panchkula.
Registered on Hon’ble CM, Haryana order
and received through DG, Urban Estate,
Haryana vide No. 1-8-2016/11806 dated
07.11.2016.

Village Chowki.

and Jaina Ram Patwari misused their
two posts and colluded with the
landowners of village Chowki and
Nada to award award no. 2.5
Shareholders of Shamlat land of
vilage Chowki acquired on dated
30.07.2003 Rs. 59,65,06,885/-

28




fake/excess compensation.

129 | 03 dated 09.02.2018 u/s 7,13 P.C. Act & | Jogendra Singh, Halka Patwari, | Trapped red handed while | The Revenue and

384, 419 IPC, PS/SVB/HSR Ruddaul, District Charkhi Dadri. accepting the bribe Rs. 5,000/-in lieu | investigation | Disaster
of false challan of overload truck. is under Management
progress.

130 | 411 Dated 28.08.2018, under Section 406, | MS Sangwan, Capt. Vinod Sharma, | Land Acquisition Officer Mr. MS | The Revenue and
420, 120B IPC Police Station 5 Panchkula, Land Acquisition Officer, Dhup Singh | Sangwan, Captain Vinod Sharma, | investigation | Disaster
District Panchkula. Naib Tehsildar, Rajbir Singh Kanungo, | Dhup Singh Naib Tehsildar, Kamal | is under Management
Transferred to this Bureau vide Govt. order | and Kamal Nain Section Officer and | Nain Section Officer and Suresh | progress.

No. 62/41/2015-4Vig(ll) dated 31.01.2019. | land owner vilage Pattimehar, | Konungo, misusing their two posts,
Saunda and Jandali District Ambala. colluded with the land owners of
viloge Pattimehar, Saunda and
Jandali  district  Ambala  and
awarded no. 11, 12 dated 13.09.86
and award no. 8 dated 27.12.90 to
increase the compensation amount
for the land acquired on the basis of
wrong SLP and get it approved and
transferred to the accounts of the
landlords.

131 | 03 dated 22.08.2019 u/s 420, 467, 468, Rajender Garg and Bijender Ranan, Fraudulently transferring of 8012 | The Revenue and
471,120B IPC & 13(1)D PC Act PS/SVB/FBD | Tehsildar, Faridabad, Ajay Gupta, square feet Government land to M/s | investigation | Disaster
Registered on enquiry No. 01 dated Hardware Chok, Faridabad and 17 Indian  Hardware Industries, NIT | is under Management
06.01.2015, Faridabad vide Govt. order others Faridabad. progress.
62/113/14-4V(ll) dated 22.05.2019)

132 | 16 Dated 11.09.2019 u/s 7 P.C. Act | Krishna Kumar Patwari, Halka Salwan | To demand a bribe of Rs. 11000/- for | The Revenue and
PS/SVB/KNL. Registered on complaint of | District Karnal. making entry in his name after | investigation | Disaster
Sh. Joginder Singh S/o Sh. Kishan Singh, death of his father on 20.11.2015. is under Management
V.P.O Fafranaq, District Karnal. progress.

133 | 5 dated 19.09.19 u/s 166 IPC and 13(1) D, 1. K.K. Amrohi (Retd.),Settlement On the scheme of consolidation of | The Revenue and
13(2) PC Act PS/SVB/FBD. Officer, Revenue Department, vilage Anangpur district Faridabad | investigation | Disaster
(Registered on enquiry No. 05 dated Rohtak in the year 2004, about 250 intakals | is under Management
02.11.2015, Faridabad vide Govt. memo 2. Roshan Lal, Asst. Revenue were approved by the Settlement | progress.

No. 31/01/2015 4V(ll) dated 13.03.2019)

Department, Gurugram

Officer Rohtak. Whereas the powers
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to grant such approval was not
conferred in the Consolidation Act.
By using section 43A, the above-
mentioned Settlement Officer has
given approval/orders to separate
25 Khevats, whereas such powers
were also not conferred on the
Settlement Officer and Assistant
Consolidation Officer.

134 | 2 Dated 09.01.2020 u/s 201, 467, 468, 471, | Subhash Mehta, the then Tehsildar | Causing loss to the Govt. by fake | The Revenue and
420, 120-B IPC 13(1) (d) PC Act 7-A/10 | Panipat (now retd.) Narendra Singh | registration without assessment of | investigation | Disaster
HDRU, PS/SVB, Karnal. the then Registry Clerk (now reader, | MC and NOC. is under Management
Registered on Enq. No. 01 dated | DC, Panipat), Anup Singh, the then progress.

07.03.2015, Panipat Vide Govt. office | Registry Clerk(now Assistant), O/o DC,

memo No. 62/110/2014-4Vig Il dated | Panipat, Inder Singh S/o Shri Harisingh,

12.12.2019 Jaiprakash S/o Fate Singh Patel Singh
S/o PyaraSingh and Sunil  S/o
Tarachand

135 | 04 dated 05.08.2020 Under Section 13(1)D, 1. Sahab Ram Naib Tehsildar, Sahab Ram  Naib  Tehsildarin | The Revenue and
13(2) PC Act & 409, 420, 467, 468, 471, 120- Naraingarh, Ambala conspiracy with Rakesh Kumar, Mrs. | investigation | Disaster
B I.P.C., Police Station State Vigilance 2. Rakesh Kumar S/o Jayanti Dass | Sharda Bindal&Tarun Gupta, illegally | is under Management
Bureau Ambala. R/o Ward No. 4, Naraingarh, registered sale deed by using forged | progress.

Registered on Enquiry No. 04 dated Ambala deed.
04.05.2018 Ambala vide Govt. order No. 3. Mrs. Sharda Bindal W/o
52/20/2017-2Vig(ll) dated 15.07.2020. Dharam Chand R/o #91/1,

Sector B, Defence Colony,

Ambala cant.

4. Tarun Gupta S/o Dharampal

R/o Ward No. 5, Narayangarh,

Ambala.

136 | 04 dated 04.09.2020 u/s 7 PC Act, | Pyare Lal, Patwari, Halga Sultanpuria, | To demand of Rs. 4,000/- as bribe in | The Revenue and
PS/SVB/Hisar. Tehsil Rania, District Sirsa lieu of registration of mutation. investigation | Disaster
Registered on Enquiry No. 06 dated is under Management
01.10.2019, Sirsa vide Govt. office memo progress.
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No. 62/85/2019-4Vig-1l dated 03.02.2020.

137 | 06 Dated 19.11.2020 u/s 7 P.C.Act |Vinod Kumar Clerk Office Sub |Trapped red handed while | The Revenue and

PS/SVB/RTK Divisional  Officer (No) Gohana, | accepting illegal bribe Rs. 1000/- in | investigation | Disaster
Sonepat. lieu of renewing arms license from | is under Management
SDM, Gohana, Sonipat. progress.

138 | 11 Dated 25.11.2020 u/s 7 P.C. Act| Manmeet Singh Patwari, Halka Khedi | Demand of bribe Rs. 4000/- from | The Revenue and

PS/SVB/RTK on complaint. Meham, District Rohtak. Complainant Vinod S/o Rampal R/o | investigation | Disaster
Khedi Meham Distt. Rohtak in lieu of | is under Management
correcting his father’'s name in the | progress.
revenue record

139 | 10 Dated 03.12.2020 under section 13(1)E, | Naresh Kumar Shyokand, the then | From 16.04.2012 to 12.02.2014, | The Revenue and
13(2) P.C. Act, 1988 PS, SVB, Panchkula. District Revenue Officer, Panchkula, | District Revenue Officer-cum-Land | investigation | Disaster
Registered on CBlI recommendation dated | Sector-5, Panchkula. Acquisition Officer, Panchkula has | is under Management
29.05.2020 and Govt. order No. deposited Rs 47,56,265/- in the bank | progress.
62/43/2015-4Vig(ll) dated 09.11.2020. accounts of him and his wife

Neelam from 01.01.2012 to
31.10.2015. The total income of
Naresh Kumar Shyokand and his wife
in the year 2006 to 2015 according
to the return was Rs.55,07,853/-.
Similarly, the two properties
acquired by him are worth Rs
1,00,99,250/-. Therefore, he has
earned more wealth than income of
Rs 45,91,397/- during this time period.

140 | 02 dated 09.02.2021 Under Section 7/13 Rajendra Pal Additional Project | Regarding demanding bribe | The Revenue and
PC Act, Police Station State Vigilance Officer, Office of Additional Deputy | amount in lieu of getting solar panel | investigation | Disaster
Bureau Ambala. Commissioner Ambala subsidy released and getting the | is under Management
Registered on Enquiry No. 01 dated bribe amount deposited directly into | progress.

28.01.2019 Ambala vide Govt. order No. your account.

47/16/2018-3Vig(l) dated 12.01.2021.

141 | 03 dated 31.03.2021 Under Section 7 PC Ashok Rai, Patwari Office Patwar | Both accused Trapped red-handed | The Revenue and
Act & 120-B I.P.C., Police Station State Bhawan Kaithal  and Kiranpal | while accepting bribe Rs. 5000/- in | investigation | Disaster
Vigilance Bureau Ambala. Assistant,  Private Patwar  Bhawan | lieu of getting the registration done | is under Management
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Kaithal. by the complainant Amit Kumar. progress.

142 | 05 dated 06.05.2021 Under Section 7 PC Manjeet Patwari Halka Karoda and | Trapped red-handed while | The Revenue and
Act, Police Station State Vigilance Bureau | Kukrkanda, District Kaithal. accepting bribe Rs. 8,000/- (through | investigation | Disaster
Ambala. online) in lieu of Nishan dehi of |isunder Management

complainant. progress.

143 | 05 Dated 01.06.2021 u/s 7A 13(1)b PC Act | Subhash Patwari Tehsil Uchana District | Regarding demand of Rs 2000/- | The Revenue and
PS/SVB/Karnal Jind. from complainant, in lieu of | investigation | Disaster
Registered on PE. No. 01 dated 05.12.2019, mutation of his land. is under Management
Jind Vide Govt. office memo No. progress.
62/109/2019-4 Vig-ll dated 10.05.2021

144 | 08 Dated 10.08.2021 u/s 7.,7A PC Act Rammehar  Kanungo  Halka | Regarding demand of Rs. 5000/- | The Revenue and
PS/SVB/Karnal on Compilaint. Badangaon District Karnal. from the complainant in lieu of | investigation | Disaster

2. Salma Rani, Patwari Halka Bhusli | preparation  of report  of  his | is under Management
District Karnal. agricultural land. progress.

3. Satbir Singh (Private person)
District Karnal.

145 | 12 Dated 26.10.2021 u/s 7 PC Act . Kuldeep S/o Late Shri Subhash | Trapped red handed while | The Revenue and

PS/SVB/FBD Chand resident of village | accepting the bribe Rs. 14,000/- | investigation | Disaster
Chandhat district Palwal from Sh. Tara Chand R/o Village | isunder Management
2. Gajendra S/o Late Diwan Singh | Mitrol District Palwal in lieu of getting | progress.
vilage  Chhajjunagar  district | the registry of the plot.
Palwal.

146 | 11 Dated 25.11.2021 u/s 7 PC Act | Naresh Kumar, Patwari, Halga | Trapped red handed while | The Revenue and

PS/SVB/Karnal Badarpur, District Karnal accepting bribe Rs. 4,000/- from the | investigation | Disaster
complainant in lieu of correcting the | is under Management
record of Jamabandi. progress.

147 | 04 Dated 30.07.2019 u/s 218,409, | 1. Mr. Anil Kumar, then Deputy | Regarding embezzlement crore of | The Scheduled
420,466,467, 468,471,120 -B , IPC & 13(1)c, Director rupees of government scholarship | investigation | Castes and
d.13(2) P.C.Act, PS/SVB/RTK 2. Mr. Rajinder Sangwan, then | students of Scheduled Castes and | is under Backward
Registered on Enquiry No. 7 dated Deputy Director Backward Classes by the | progress. Classes Welfare
10.06.2019 Panchkula vide Govt. order No. | 3. Mr. Bilendra Singh, Assistant officers/employees of the
38/08/2019-3Vig(l) dated 30.07.2019. 4. Jitender Singh, Assistant concerned department and other

5. Kuljeet Singh, Data Entry Operator | private persons in connivance with
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Sushil  Kumar, District Welfare

Officer, Sonepat

each other.

7. Surender Kumar, Care Taker O/o
District Welfare Officer, Sonepat

8. Renu Sisodia, District Welfare
Officer, Rohtak

9. Balwan Singh, District Welfare
Officer (Retd.), Rohtak

10. Surender Kumar, Accountant cum
Clerk District  Welfare Officer,
Sonepat

11. Arvind Sangwan, H No. 459, Urban
Estate Hisar.

12. Naveen S/o Parkash R/o Bharan,
Rohtak

13.Tejpal S/o Tulsi Ram R/o Khark
Khurd, Bhiwani

14. Rahul S/o Subhash Chander R/o
667/25L, patel Nagar, Rohtak.

148 | 03, dated 10.09.2019 Section 406, 420, 466, | 1. Mr.  Joginder  Singh Dalal, | In the years 2016-17, 2017-18 and | The Scheduled
467, 468, 471, 120-B IDS Police Station, Chairman, 2018-19, under the Post Matric | investigation | Castes and
State Vigilance Bureau, Panchkula 2. Mr. lJitendra Yadav, Registrar, | Scholarship Scheme, the District | is under Backward
Registered on Enquiry No. 7 dated O.P.J.S. University, Churu, | Welfare Officers in connivance with | progress. Classes Welfare
10.06.2019 Panchkula vide Govt. order No. Rajasthan, the concerned educational
38/08/2019-3Vig(l) dated 09.09.2019. 3. Mrs. Gurdev Kaur institutions of the respective districts

4. Kumari Hrithik Singh, Vasayan Mn. | and the officers/employees
303, Chopra Garden, Near | appointed at the Headquarters to
Sachar Korean Store, | give scholarships to the students of
Yamunanagar, Scheduled Castes and Backward

5. Mr. Mayank Chaudhary S/o | Classes by changing their Aadhar
Satindrapal Singh resident A-362, | number and account number,
Gobindpuram, Ghaziabad, Uttar | embezzling crores of rupees of the
Pradesh, government by fransferring the

6. Mukesh Kumar S/o Prem Pal R/o | amount of scholarship in  the
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vilage Gobindgarh, PS Ladwa,
District Kurukshetra.

accounts of the known people.

149

04, dated 10.09.2019 Sections 218, 409,
420, 466, 467, 468, 471, 120-B IPS and 13(1)
C. and D./13(2) P.C. Act, 1988 Police
Station State Vigilance Bureau, Sector-17
Panchkula.

Registered on Enquiry No. 7 dated
10.06.2019 Panchkula vide Govt. order No.
38/08/2019-3Vig(l) dated 09.09.2019.

hw

0 o

11.

. Mr.

Anil  Kumar, then Deputy
Director
Mr.  Rajinder Sangwan, then

Deputy Director

Mr. Bilendra Singh, Assistant

Mr. Surendra Kumar, Accountant
cum Clerk, Office of Scheduled
Castes and Backward Classes
Welfare Department, Haryana,
Chandigarh now suspended

Arun Kumar S/o Dharam Singh R/o
vilage Kalwar, PS Chappar,
District Yamunanagar.
Mr. Joginder  Singh
Chairman, O.P.JS. Vishwa
Vidyalaya  Churu,  Rajasthan,
Resident Village Chidi, District
Rohtak, now No. 133 B. Ramgopal
Colony, Rohtak

Dalal,

Jitendra Yadav, Registrar, and
P.JS. University Churu, R/0
Rajasthan  Vilage Balawa, PS

Sadar Narnaul

Smt. Gurdev Kaur,

Kumairi Hrithik Singh,

.Wasiyan  Mn. 303, Chopra
Garden, Near Sachar Kariana
Store, Yamunanagar,

Mr.  Mayank Chaudhary S/o
Satindrapal Singh  R/o  A-362,

Gobindpuram, Ghaziabad, Uttar
Pradesh

In the years 2016-17, 2017-18 and
2018-19, under the Post Matric
Scholarship  Scheme, the District
Welfare Officers in connivance with
the concerned educational
institutions of the respective districts
and the officers/employees
appointed at the Headquarters to
give scholarships to the students of
Scheduled Castes and Backward
Classes by changing their Aadhar
number and account number,
embezzling of crores of rupees of
the government by fransferring the
amount of scholarship in the
accounts of the known people.

The
investigation
is under
progress.

Scheduled
Castes and
Backward
Classes Welfare
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12. Mukesh Kumar S/o Prem Pal R/o
viloge Gobindgarh, PS Ladwa,
District Kurukshetra.

150 | 18 dated 18.12.2019 u/s 218, 409, 420, 466, | Officers/Officials, Welfare of SCs and | Regarding embezzlement | The Scheduled
467, 468, 471, 120-B IPC and 13(1)c, 13(1) | BCs Department & others. scholarship money of SCs & BCs | investigation | Castes and
d, r/w 13(2) PC Act, PS/SVB/Hisar. Students by changing Aadhar | is under Backward
Registered on Enquiry No. 07 dated Numbers and Bank  Account | progress. Classes Welfare
10.06.2019, Panchkula vide Govt. office Numbers.
memo No. 38/08/19-3Vig-l dated
12.12.2019.
151 | 04 Dated 28.05.2020 u/s 218, 409, 420, 466, | 1. Mr. Anil Kumar, then Deputy | Embezziement of the Govt. Fund in | The Scheduled
467, 468, 471, 120-B IPC and 13(1)c, Director Post-Matric scholarship for SCs & BCs | investigation | Castes and
13(1)d, 13(2) PC Act PS/SVB/KNL. 2. Mr. Rajinder Sangwan, the then | students by not giving scholarship to | is under Backward
Registered on Enq. No. 07 dated Deputy Director the actual deserving students by | progress. Classes Welfare
10.06.2019, Panchkula Vide Govt. office | 3. Mr. Bilendra Singh, Assistant changing their Aadhar number and
memo No. 38/08/19-3 Vig-l dated| 4. Mr. Surender Kumar, Accountant | account number and putting the
17.03.2020. cum Clerk, Office of Scheduled | amount of scholarship in  the
Castes and Backward Classes | accounts of the people known to
Welfare Department, Haryana, | them.
Chandigarh now suspended
5. Sanjay Deswal, District Welfare
Officer, Panipat.
6. Arvind Sangwan R/o 459 Urban
Estate-2 Hisar.
7. Tejpal S/o Sh. Tulsi Sharma Village
Khark Khurd Distt Bhiwani.
152 | 05 dated 28.05.2020 u/s 218, 409, 466, 467, | 1. Anil Kumar, then Deputy Director | In  the Post Matric  Scholarship | The Scheduled
468, 471,120-B,IPC and 13(1)c, and d | 2. Rajinder Sangwan, then Deputy | Scheme, the District Welfare Officers | investigation | Castes and
/13(2) P.C. Act PS/SVB/Karnal Director in connivance with the concerned | is under Backward
Registered on Enq. No. 07 dated | 3. Bilendra Singh, Assistant educational institutions of  the | progress. Classes Welfare
10.06.2019, Panchkula Vide Govt. office | 4. Surendra Kumar, Accountant | respective districts and the

memo No. dated

17.03.2020.

38/08/19-3 Vig-I

cum Clerk, Office of Scheduled
Castes and Backward Classes
Welfare Department, Haryana,

officers/employees of Headquarters
to give scholarships to the students
of Scheduled Castes and Backward
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Chandigarh now suspended

5. Jagat Ram, District Welfare
Officer, Jind.

6. Arvind Sangwan R/o 459 Urban
Estate-2 Hisar.

7. Tejpal S/o Sh. Tulsi Sharma Village
Khark Khurd Distt Bhiwani.

Classes. By not giving scholarship to
the actual deserving students, by
changing their Aadhar number and
account number, embezzling the
amount of crores of rupees of the
government by putting the amount
of scholarship in the accounts of the
known people.

153 | 02 Dated 09.01.2019 u/s 7,8,10 P.C. Act | Ashwani Madan the then District | To demand of Rs. 30,000/- from | The Social Welfare
and 1208 IPC PS/SVB/Karnal Social Welfare Officer Panipat and | complainant in lieu of signing the | investigation
Registered on Enq. No. 06 dated | others fles and verifying the bills spent on | is under
14.05.2018, Panipat. Vide Govt office the distribution of equipment to the | progress.
memo No.38/3/2018-3Vigl dated handicap persons.
26.11.2018
154 | 01 Dated 19.01.2021 under Sections 406, Rajesh  Sharan, S/o Late  Shri | The allegation is that while being on | The Sports and Youth
420, 467, 468, 471 PC Act Police Station Ramsharan, resident M. No. 235, Near | government appointment in the | investigation | Affairs
State Vigilance Bureau, Panchkula. Church, Village Tejli, Dr. Khana, | Sports Department, making his own | is under
Registered on Enquiry No. 06 dated Fatehpur, Teh. Jagadhri, District | federation and preparing a fake | progress.
13.09.2018 Yamunanagar vide Govt. order | Yamunanagar. certificate of participation of one
No. 20/1/2018-4Vig(l) dated 06.01.2021. lakh 20 thousand rupees per player
from the competition of Dragon
Boat Federation at the national level
under the signature of President
Dragon Boat Federation of India.
155 | 07 Dated 14.09.2020 u/s 7 PC Act, | Praveen, JE, O/o DIP, Jhajjar Demand of bribe Rs. 10,000/- from | The Town and
PS/SVB/RTK. complaint in lieu of getting his NOC | investigation | country Planning
from O/O DTP for taking loan of P.M. | is under
Yojna. progress.
156 | 06 dated 15.09.2020 u/s 7, PC, Act, | Prithvi Raj, Clerk, Haryana Roadways, | To demand bribe of Rs. 8000/- from | The Transport
PS/SVB/Hisar on complaint of Sh. Amarjeet | Sirsa. the complainant in lieu of drawing | investigation
S/o Puran Singh, Conductor, Haryana the amount of Child Education |isunder
Roadways, Sirsa. Allowance. progress.
157 | 01 dated 21.01.2021 Under Section 13(1)E | Zile Singh Assistant RTA, Ambala Acquiring disproportionate assets by | The Transport
RW 13(2) PC Act, Police Station State earning money of Rs. 27,25,607 / - | investigation
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Vigilance Bureau Ambala. from illegal ways. is under
Registered on Enquiry No. 05 dated progress.
24.06.2014 Ambala vide Govt. order No.

51/12/2014-2Vig(l) dated 28.12.2020.

158 | 04 Dated 16.06.2021 u/s 409, 420, 467, 468, | 1. Mr. Sher Singh Workshop Manager Taking  commission  from  the | The Transport
471, 120B IPC & 13(2),13(1)C PC Act 2. Mr. Mahendra Singh, Traffic employees of Haryana  State | investigation
PS/SVB/GGM Manager Transport Department, non-payment | is under
Registered on enquiry No. 02 dated 3. Shri Hardwari Lal Accounts Officer of commission, getting implicated in | progress.

17.09.2019, Rewari vide Govi. memo No. 4. Shri Ravindra Dingra, Accounts false cases and earning
51/24/17-2V(l) dated 27.05.2021 Officer disproportionate assets and
5. Shri Babulal Building Inspector embezzling Rs. 80 lakhs by signing

bills.

159 | 09 Dated 14.02.2009 u/s 409, 420, 466, 467, | Officers/Officials, M.C., Hisar and | Embezziement of Rs. 25-30 lacs by | The Urban Local
468, 471, 120-B IPC, PS/SVB/Hisar. Contractor. making irregularities in allotment of | investigation | Bodies
Registered on Enquiry No. 11 dated tender for 43 works of M.C., Hisar. is under
22.10.2007, Hisar vide Govi. memo No. progress.
52/22/07-1Vig-ll dated 03.02.2009.

160 | 32 Dated 23.07.15 under Section 7,13 (1) D | Dilbag Singh JE Municipal Corporation | Conversation was recorded | The Urban Local
PC Act Police Station State Vigilance Gurugram. between Dilbag Singh JE and Mr. | investigation | Bodies
Bureau Gurugram (Registered on enquiry O.P. Kataria for demanding bribe for | is under
No. 10 dated 19.12.11 Gurugram vide ilegal construction on a plot on | progress.

Govt. memo No. 52/31/11-1V(Il) dated Sheetala Mata Road, Gurugram,
12.06.2015).

161 | 51 Dated 03.12.15 u/s 420, 120B | IPC 1. Chaman Lal ME, MC, Narnaul In connivance with officers of HUDA | The Urban Local
PS/SVB/GGM 2. Mahabir Sharma Secretary, MC, | department, Narnaul, irregularities in | investigation | Bodies
Registered on enquiry No. 04 dated Narnaul. the construction of Baba Khetanath | is under
19.11.2013, Narnaul vide Govt. memo No. 3. Mahabir Prasad, Tax Inspector Shopping Complex. progress.
58/37/13-1V(ll) dated 16.10.2015. 4. Satish Sharma, Sub Divisional

Engineer, HSVP, Rewari

5. Jawahar Lal, Sub Divisional
Engineer HSVP.

6. Naresh Kumar Junior Engineer,
HSVP.

7. Ravindra Kumar Sub Divisional
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Engineer HSVP.

8. Ashujain S/o Rajkumar R/o Old
Sarai Narnaul

9. Diwan Singh S/o Umrao R/o
Bhagwadi

10. Mohan Lal S/o Surjaram R/o Shiv
Colony Narnaul

11.Harbansh  Singh  Aroda
Land Acquisition Officer

12.PK Garg Executive Engineer,
HSPV.

13. Ashok Patwari

14. Mir Singh Patwari R/o Surheti

15. Swaroop Chand Kanungo Land
Acquisition Officer.

then

16. Mrs. Madhu Samita, the then
DTP.

162 | 02 dated 02.02.2017 u/s 8, 49, 88 PC Act, | Ashok Kamra, Councilor, Ward No 25 | Regarding demanding of Rs. | The Urban Local
PS/SVB/Hisar. Bhiwani. 22,000/- from complainant in lieu of | investigation | Bodies
Registered on Enquiry No. 03 dated registering unit number and passing | is under
11.07.2016, Bhiwani vide Govt. office map of the house. progress.
memo No. 52/23/2016 Vig dated
05.07.2016.

163 | 21 dated 20.09.2017 u/s 7 PC Act, | Smt. Manjit Kaur, Clerk, M.C., Ratia, | To demand and acceptance of 9% | The Urban Local
PS/SVB/Hisar. Distt. Fatehabad and others. commission as a bribe from the | investigation | Bodies
Registered on Enquiry No. 05 dated confractor Vijay Kumar whose bill | is under
14.07.2015, Fatehabad vide Govi. memo was to be passed. progress.

No. 52/74/2015-2Vig-1l dated 09.08.2017.

164 | 07 Dated 16.03.2018 u/s 406, 420, 467, 468, | Officers/Officials O/o Director, Urban | Regarding non-payment of Rs. | The Urban Local
471, 120B IPC& 13(1)d r/wl13(2) PC Act, | Local Bodies, Department, Haryana & | 79,57,713/- development work, in | investigation | Bodies
PS/SVB/Hisar. Officers/Official, M.C. Bhawani Khera, | connivance with Officer/ Official by | is under
Registered on Enquiry No. 02 dated | Distt. Bhiwani & Contractor. abusing their post and regarding | progress.

05.02.2015, Bhiwani vide Govt.
memo No. 52/10/2015-2Vig-II

office
dated

non-compliance of High Court order
issued in CWP No. 12643/2014
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01.03.2018.

165 | 14 dated 06.06.2018 u/s 467, 468, 420 IPC | Jaiveer, M.E. and other officers, | Regarding opening the tender on | The Urban Local
& 13(b) PC Act, PS/SVB/Hisar. Registered | Municipal Council Tohana, Distt. | 14.11.2017 instead of 16.11.2017, | investigation | Bodies
vide Govt. office memo No. 52/24/2018- | Fatehabad. scheduled as per advertisement in | is under
2Vig-ll dated 16.05.2018 on complaint of the Tribune, Newspaper on | progress.

Contractors, Tohana, Distt. Fatehabad. 13.10.2017.

166 | 7 Dated 26.06.18 u/s 409, 120B, IPC & 1. Lakhmi Chand Raghav the then | Embezzlement of Rs. 613698/- in the | The Urban Local
13(1)C, 13(1)D, 13(2) PC Act PS/SVB/FBD Municipal Engineer Hathin development work in MC Hathin in | investigation | Bodies
Registered on enquiry No. 03 dated 2. Rakesh Kumar the then Junior | connivance with the officers/officials | is under
15.05.2012,Mewat vide Govt. Memo Engineer Hathin of Municipal Committee, Hathin and | progress.

No52/12/12-1V(ll) dated 01.05.2018 3. Balram Mangala Secretary | contractor.
Municipal Committee Hathin,
4. Smt. Saroj Devi, then Principal
Municipal Committee Hathin,
5. Shaikul Contractor.

167 | 06 dated 01.08.2018 Under Section Krishna Kumar Yadav, Mohan Lal | Shri K.K. Yadav, who was appointed | The Urban Local
420,467,468,471,120-B I.P.C., Police Station | Clerk, Mohan Lal Clerk, Vikram Katyal | in Municipal Corporation Ambala, | investigation | Bodies
State Vigilance Bureau Ambala. and others. Shri. DK Mangala, M.E. and Assistant | is under
Registered on Enquiry No. 07 dated Mohan Lal and other officials, in | progress.

29.09.2014 Ambala vide Govt. order No. connivance with the touts/property

52/20/2014-2Vig(ll) dated 12.07.2018. dealers, land mafias, causing loss of
government of crores rupees by
issuing the N.O.C. of the land, which
was not permitted by the
government.

168 | 09 dated 06.08.2018 Under Section 1. DK Mangala ME, Municipal | Causing loss to the Govt. by illegally | The Urban Local
218,120-B I.P.C., Police Station State Corporation Ambala. passing maps of unprepared | investigation | Bodies
Vigilance Bureau Ambala. 2. Surendra Verma, Building | colonies in Ambala City. is under
Registered on Enquiry No. 08 dated Inspector, Municipal Corporation progress.

31.12.2013 Ambala vide Govt. order No. Ambala.
52/65/2013-2Vig(ll) dated 23.07.2018. 3. Darshan Lal, Building Inspector,
Municipal Corporation Ambala

169 | 26 dated 10.12.2018 u/s 384, 120B IPC &7, 1. Surjit Odh, Councilor Trapped red handed while | The Urban Local

8, 13 PC Act, PS/SVB/Hisar. 2. Mandeep Kaur. accepting a bribe of Rs.3,50,000/- | investigation | Bodies
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3. Kamla Bhukkar, District | from the complainant Sh. Krishan | is under
Councilor, Fatehabad, Chander r/o Village Nangli, Distt. | progress.
4. T.T. Ram r/o village Badalgarh | Fatehabad in lieu of voting in favour
district Fatehabad. of complainant  wife during
5. Mahendra r/o Village | Confidence Motion submitted by
Jandwala District Fatehabad Members of Zila Parishad, Distt.
6. Mahendra r/o viloge Matana, | Fatehabad.
Fatehabad

170 | 04 Dated 13.02.19 420,120-B IPC & 13(1)D, | Chaman Lal S/o Shri Ram Chandra | Taken bribe regarding issuing of | The Urban Local
13(2) PC Act PS/SVB/GGM. then Municipality Mahendragarh. wrong NOC. Whereas, accused has | investigation | Bodies
Registered on enquiry No. 01 dated no power to issue NOC. is under
18.02.2016, Narnaul vide Govt. memo No. progress.
52/97/15-2V(ll) dated 03.12.2018

171 | 128 Dated 23.05.2019 u/s 409,420,120B IPC | Vikram Singh, S/o Mr. Surat Singh, | Regarding ilegal grant of | The Urban Local
& 13(1)d, P.C. Act PS- City Kaithal. Saniyakheda, Distt. Sonepat, the then | tender/contract and wrongful | investigation | Bodies
The case has been transferred to SVB vide | EO, Municipal Council, Kaithal and | payment to Ms. Garg &Company by | is under
DGP, Haryana office memo No. 144814/ | others. Smt. Seema Kashyap, Chairperson, | progress.

Spl.Cell dated 20.12.2019 & approved of Municipal counsel and  other
Dr. Rajnish Garg, ADC/CM, Haryana office officers/officials of MC in the year
memo No. ADC(RG/CM/2019/CFMS No. 2018.

49251 dated 17.12.2019.

172 | 04 Dated 19.02.2021 u/s 7 PC Act Narender, Clerk (Contract Basis) Trapped red handed while | The Urban Local

PS/SVB/FBD Advertisement Branch, Municipal accepting the bribe Rs. 8000/- from | investigation | Bodies
Corporation Faridabad Amar Singh R/o Village Kheri Kalan, | is under
District Faridabad in lieu of not lifting | progress.
or ftearing the flax board for
advertisement on the iron pole of
complainant.

173 | 04 dated 04.05.2021 Under Section 7 PC 1. Suresh Kashyap, S/o Shri Jangir | Suresh Kashyap and Shiva Kashyap | The Urban Local
Act & 201, 120-B I.P.C., Police Station State Singh, Home No. 411/12 Ashoka | were ftrapped red-handed while | investigation | Bodies
Vigilance Bureau Ambala. Garden Colony, Kaithal. accepting bribe Rs. 300000/- in lieu | is under

2. Shiva Kashyap S/o  Suresh | of passing bills progress.

Kashyap Resident Home No.
411/12 Ashoka Garden Colony
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Kaithal.

3. Seema Kashyap S/o Suresh
Kashyap resident of Home No.
411/12 Ashoka Garden Colony
Kaithal.

174 | 04 Dated 31.05.2021 U/s 7,7A P.C Act | Sudhir Kumar, Chief Sanitary Inspector | Trapped red handed while | The Urban Local
PS/SVB/ Karnal. MC, Panipat. accepting the bribe Rs. 13,70,000/-in | investigation | Bodies
lieu of passing the pending bills and | is under
extension of tender of the | progress.
complainant.
175 | 10 Dated 19.11.2020 u/s 7/49/88 P.C.Act | Naseer Ahmed, File Rent Collector, | Accused trapped red handed while | The Wagf Board
PS/SVB/RTK Wagf Board, Rohtak. 2. E.O. Alok | accepting bribe Rs. 50,000/- from | investigation
Patham Waqf Board, Rohtak. the complainant Harish S/o Ram | is under
Rattan R/o Ward No. 04, Meham, | progress.

Distt Rohtak in lieu of sending his
land rental file to Waqgf Board HQ,
Ambala of complainant.
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